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Sub:- Report on behatf of Jammu and Kashmir Pottution Control
Committee pursuant to Hon'ble Nationa[ Green Tribunal, order

dated 29.O4.2O25 passed in OA No. 19012025, titted "News ltem

titted Brari Nambat: A stark faiture Successive regimes failed to
restore gtory of Dat Lake's tagoon appearing in Greater Kashmir

dated13.04.2025".

r

ln comptiance to the directions of Hon'bte National Green Tribunat,

Principat Bench, New Dethi order dated 29.04.2025 passed in OA No.

1gOl2O25, titted "News ltem titted Brari Nambat: A stark failure

Successive regimes faited to restore gtory of Dat Lake's lagoon

appearing in Greater Kashmir dated13.04.2025", the Report of the J&K

Pottution ControL Committee is submitted herewith.

It is, therefore, requested that the Report may kindty be taken on record and

ptaced before the Hon'bte NGT for consideration.

Yours faithfutty,

Enct:- As Above

(Gh,"sF",tkfu,*.
Member SecretarY a9 .9 .l f
J&K PCC
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Before the Hon'bte NationaI Green Tribunat
PrinciPat Bench, New Dethi

IN THE MATTER OF "News ltem titted Brari Nambat: A
stark faiture Successive regimes faited

to restore gtory of Dat Lake's lagoon

appearing in Greater Kashmir dated

13.04.2025",

Report on behatf of Jammu and Kashmir PoLtution controt committee
pursuant to Hon,bte Nationat Green Tribunat, order daled 29.04.2025

passed in oA No. 1gOt2O25, titted "News ltem titted Brari Nambat: A

stark faiture Successive regimes faited to restore gtory of DaI Lake's

tagoon appearing in Greater Kashmir dated13.04.2025"'

Background:

That the Hon'bte Nationat Green TribunaI vide Notice dated

29-04-2025 in OA No. 190 of 2025 directed as fottows: -

"The news item raises substantial lssues relatlng to compliance

with the environmental norms and implementation of the provisions

of s c h ed u led e n actm e nt.

Power of the Tribunal to take up the matter Suo-motu has been

recognized by the Hon'ble Supreme Court in the matter of
"Municipal Corporation of Greater Mumbai vs. Ankita Sinha & Ors. "
reported in 2021 SCC Online SC 897.

Hence, we implead the fotlowing as respondents in the matter:

i. Central PoLlution Control Board (CPCB) Through its Member
Secretary, Parivesh Bhawan, East Ariun Nagar, Delhi -

1 10032.
ii. Jammu and Kashmir Pollution Control Committee, Through

it's Chairman Parivesh Bhawan, Forest Complex, Transport

Yard, Jammu - 180004.
iii. Jammu and Kashmir Lake Conservation and Management

Authority, LCMA Office, Miskeen bagh, Boulevard Road,

Srinagar.

paselof 14 *O*rY
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iv. Srinagar Municipal Corporation Karan Nagar, Srinagar

190010.
v. District Magistrate, Srinagar Amar Niwas Complex,

Tankipora.
/ssue notice to the above respondents for filing their

response/reply by way of affidavit at least one week before the next

date of hearing. lf any respondent directLy files the reply without

routing it through his advocate 4 then the said respondent will

remain virtually present to assist the Tribunal."
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Status Report:
ln comptiance to the aforesaid directions of Hon'bte NationaI Green

Tribunat, Principat Bench, New Dethi issued on 29-04-2025 in OA No. 190 of

2025, the report of the J&K Pottution controI committee is submitted as u nder:-

1. That Director, Department of Ecotogy, Environment and Remote

sensing Jammu/srinagar was requested to provide the historical.

change anatysis based on the satettite data for Brari Nambal. vide this

office No. JKPCC/Sc./OA-190120251379-382; dated: 31.05.2025

(Copy enctosed as Annexure 1) and No. JKPCC/Sc'/OA-

1gOl2Q25/533-535; dated: 20.06.2025 (Copy enctosed as Annexure

2)

2.ThatTheCommissionerSMCsrinagarwasaskedtosharethe

fottowing information with J&K PCC vide this office No'

JKPCC/SC./OA-190120251383-386; dated: 31 .05.2025 fottowed by

reminders vide this office No. JKPCC/Sc./OA-190/2025/516-519;

dated:20.06.2025,JKPCC/SI./OA-190/2025/611-614;dated:

03.07.2025, JKPCC/Sc./OA-190/2025/715; dated: 30.07'2025'

JKPCC/S}./oA-190/2025/842;dated:11.o8.2025andJKPCC/Sc./oA-

1g1/2025/g4g; dated: 22.08-2025 (Copy enctosed as Annexure 3)

a) Land record pertaining to the Brari Nambat'

b) Totat Area encroached out of the [ake area.
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c) List of estabtishments that have encroached upon the take

a rea.

d) Number of drains being discharged into the take and quantum

of discharge per day.

e) Existing facitities for the treatment of tiquid and sotid waste'

f) Future Action Ptan for conservation of Lake with speciaI

emphasis for eviction of encroachments, tiquid waste

management, and sotid waste management inctuding ptastic

waste, e-waste etc.

g) Technical. and operationat detaits of the two STPs operating in

the [ake area

That Deputy Commissioner, Srinagar, was requested to share the

fottowing information with J&K PCC vide this office No. JKPCC/So./OA-

1got2o25l3g1-394; dated: 31 .05.2025 fottowed by reminders vide this

office No. JKPCC/Sc./OA-19012025/520-523; dated: 20.06.2025'

J KPCC/Sc./O A-1 gO I 20251 61 1'61 4; dated : 03.07.2025, J KPCC/Sc./OA-

1gol2o25l716; dated: 30.07.2025, JKPCC/SC./OA-190120251844;

dated: 11.08.2025 and JKPCC/SC./OA-190/20251950; dated:

22.08.2025 (Copy enctosed as Annexure 4)

a) Land record pertaining to Brari Nambat.

b) TotatArea encroached out ofthe take area.

c) List of estabtishments that have encroached upon the take

area.
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d) Number of drains being discharged into the lake and quantum

of discharge per daY.

e) Existing facitities for the treatment of tiquid and sotid waste'

f) Future Action Ptan for conservation of take with speciat

emphasis for eviction of encioachments, tiquid waste
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a rea.

i) That Regionat Director, J&K PCC, Kashmir was asked to share the

factuaI status report w.r.t fottowing vide this Off ice No' JKPCC/Sc'/OA-

lg)/2025/301; dated: 19.05-2025 (Copy enctosed as Annexure 6):

a) Actuatarea ofthe lake and present status'

b) Factors responsibte for water stagnation in the Brari Nambal

Lake.

management, and sotid waste management inctuding ptastic

waste, e-waste etc.

That Vice Chairman, J&K Lakes Conservation and Management

Authority,Srinagarwasrequestedtosharethefotl'owinginformation

withJ&KPCCvidethisofficeNo.JKPCC/Sc./oA.19012o251387-390;

dated: 31.05.2025 fol'towed by reminders vide this office

No. JKPCC/SC./O A-190/20251512-515; dated: 20'06'2025'

JKPCC/Sc./oA-1go/20251633;dated:16.o7.2025,No.JKPCC/Sc./oA-

190/2025/717;dated:go.o7.2025,No.JKPCC/Sc'loA-190120251843;

dated: 1 1.08.2025 and No. JKPCC/SC'/OA-19012025/948; dated:

22.08.2025 (Copy enctosed as Annexure 5)

a. The recorded area of the Lake and the present area'

b. Action Ptan for Lake Conservation and Management'

c. Technicat and operationaI detaits of the two STPs operating in the take

c) Status of encroachments along the [ake'

d) Status of dumping of garbage in the take'

ii) That Regionat Director, J&K PCC Kashmir was atso requested to

submit the information w.r't operationat performance of 2 Numbers

of STPs operationat around the Brari Nambat Lake for last two years

and monthl'y water quaLity anatysis report of the Brari Nambat Lake

videthisofficeNo'JKPCC/Sc./oA.1go12025/395;dated:31.05.2025.

(CoPY enctosed as Annexure 7)'
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That Department of Ecotogy, Environment and Remote Sensing have

submitted its report vide No. DEERS-SCTFl8l2O25-051115682012025;

Dated 26.06.2025 (Copy enctosed as Annexure 8).

Tabl,e showing tand use/ tand cover change anatysis for Brari

Nambat between 2003 and 2025 is summ arized as under:

That Regionat Director J&K PCC Kashmir has submitted updated

status report w.r.t. Water Quatity anatysis and performances status of

sTPs operationat at Brari Nambat, vide office No. PCC/RDKllLab-

Coord/A/25-26120-22; dated 22.08.2025 (Copy enclosed as

Annexure 9).

LULC 2003 Area (Ha) 2003 LULC 2025 Area (Ha) 2025 % Change

Agricutture 0.93 Agriculture 0.63 -31.90

Buitt-up 4.32 Buitt-up 12.11 180.27

Ftoating

vegetation

19.84 Ftoating

vegetation

18.30 -7.79

Open Land 1.46 Open Land 2.58 76.84

Open water 4.85 Open water 10.68 120.33

Park 0.54 Pa rk 0.38 -29.82

Ptantation 17.22 PIantation 3.09 -82.0

Ptayground 0.73 Ptayground 0.71 -2.82

Road 5.48 Road 6.1 8 12.80

STP 2.44 STP 2.91 21.60

Stream 0.03 Stream 0.05 65.81

Sewer Line 0.15

Totat 57.87 57.87

Page 5 of 14
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Hightights of the report are briefl.y summarized as under:

a) The area of Brari Nambat Lagoon as per revenue record is 43.0

ha, but the GIS image shows the area of the take is 41 .71ha

(Source DEERS)

b) The Lagoon is interconnected with Dat Lake through Nowpora

Channet and is ecotogicatty important as it hetps to regu[ate

hydrotogy of Dat Lake by reteasing its surptus waters into river

Jhetum via-a conduit at Fateh KadaI area.

c) During the current inspection, it was observed that

management of sewage in Babdem area is poor as two drains

near Babdem area gets emptied into the Lagoon which is the

main source of the pottution of Lagoon.

d) lt has been observed that two STPs with treatment capacities of

16.1 MLD and 17.1 MLD respectivety are tocated in the vicinity

of the Brari Nambat area, out of which 1 STP is operated and

maintained by the LCMA, which discharges its treated efftuent

into the Lagoon, white other STP commissioned by UEED

reteases its treated effluent into both the lagoon and river

Jhetum.

e) However, both STPS have been found not operating as per the

standard prescribed by Hon'bte NGT. Further, a substantial

votume of inadequately treated sewage is being discharged into

the Lagoon, which has resutted in deterioration of water quatity

characterized by etevated levels of BOD and

COD and other nutrient concentrations.

f) Water quatity assessment of Brari Nambat Lagoon:

The anatysis of water samptes col.tected at different locations

indicated that water quatity in att the monitoring tocations

doesn't meet the primarity water quatity criteria taid for CLass-B

Pase6of 14 
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(Outdoor bathing organized) in terms of Dissotved Oxygen (DO),

Biotogicat Oxygen Demand (BOD) and Faecal Cotiform which

can be attributed to addition of sewage/domestic waste into

the water body.

8. J&K Lake Conservation and Management Authority. Srinagar: The

Vice Chairman, J&K Lake Conservation & Management Authority,

Srinagar, has submitted detaited status w.r.t. Water quatity anatysis,

performance status of STPs and Action plan for Conservation and

Management of the Brari Nambat Lagoon, vide letter No.

LCMN789/2607 dated 28-08-2025 (copy enctosed as Annexure-10),

which is reproduced as under:

1. Area of the Brari-NumbalL,agooo;

The Brari-Numbat Lagoon water body is acting as an outflow basin of the Dal Lake

connecting it finauy to river Jhelum through 468 meter long cut and Cover Conduit linking.

The waterbody is connected tivety with Dal lake through an open channet called as Nowpora

channel approximately hatf a km tength.

As communicated by Tehsildar, Khanyar Srinagar vide letter no. TKS/OQ/676-77/25, dated:

1 8-08-2025 (Copy enctosed as An nexure-A), the Brari-Numbal is a revenue viUage of Tehsil

Khanyar, wherein some portion is in the shape of waterbody commonly known as "Baba

Demb Brari Numbal Lagoon". However, no entry in this regard is recorded in th€ revenue

records,

The "Baba Demb Brari-NumbaL Lagoon" ls exlstmg upon many survey No's including

proprietary as welt sarkar comprising of 858 Kanals 10 Marlas. Out of which 618 Kanak 04

Marlas recorded as proprietary and 240 Kanal 06 Marlas recorded as Sarkar. Further, the

tagoon is surrounded by macadamized roads on spot. The google Map is enclosed as

Annexurc-B for ready reference.

2. Action Plan fgr Coosil atialanL ManagemenLoLthe Bral:NumbaLLagoorT:

Most of the Conservation and Management Projects/Plans/ measures taken for the Dal and

Nigeen Lakes are also extended to the Brari-Numbal Lagoon. However, due to its huge area

under the proprietorship of private parties, the dredEing and other developmental works got

hampered as the land owners showed resentment and didn't atlow the Authority to carry out

the dredging and other works which has badly affected the other restoration measures being

undertaken by the Authority.

Page 7 of 14 96%^L
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The settlement of sediment load/suspended materiat is being dredged out with

appropriate frequency to keep the water body navigabte' The recent required dredging

work has been executed by J&K LCMA vide attotment order No. LD-ll/732-38

dated:04,07.2020 with a completion cost of 23.7otacs (copy enclosed as Annexure-c).

The water body of Brari Nambat Lagoon is presently fully navigabte'

TheJ&KL}MAhasinstalledmanyaeratorsforaerationoftheLagoonatacostof

Rs.40.52 vide attotment No MD/1DN1908-1915, dated:14.08.2020 (copy enclosed as

Annexure-D). Trash booms have been installed across the Nowpora channel at Baba

Dawood Khakhi Bridge and other incoming drain outtets along the western shore of

Lagoon for arresting the ftowing garbage and wastes. Ihe work has been executed vide

attotment No. LD-1"t/1403.09 dated: 14.08.2024 at an allotted cost ol Rs. 15.21 LacS

(Copy enctosed as Annexure'E). The cotlected wastes/garbage at these trash boom

polnts is removed periodically through tabors and disposed off properly' The solid waste

managementoftheLagooniscateredunderthecompositeannualcontractofsolid

waste management of Dat/ Nigeen Lake. The current contract has been atlofted vide

attotment No, LcMNo2 of 2025.26 dated: 08.04.2025 at an allotme,t cost of Rs. 177.55

Lacs (Copy enclosed as Annexure'F) .

The basin is atready detineated/ demarcated by way of permanent macadamized roads,

footpath'tnordertorestoretheBrariNambatLagoontoitsoriginalState,yariousWorks

for Rejuvenation and Revival of Brari Nambal Lagoon were taken up under Atal Mission

for Rejuvenation & lJrban Transformation (ARMUT) by spending an amount of Rs'8'76 Cr

as detailed betow:

PaBe 8 of 14
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A) Projects/wotks completedlundercxeculign:

l. The 468 mtr tong Duct/Conduit connecting Brari-Numbal to River Jehtum starts f rom the

southern edge of Brarinumbat Lagoon, near Rainawari side, and terminates at tne River

lehlum near sathu Barbar shah. lt was constructed during 1995-96 under the Dal Lake

and catchment Area Development Proiect with cost of Rs 0.94 Cr under the state sector

and supported by M'EF, Gol. The main purpose of this duct is to regutate the water tevel

in Brarinumbat especiauy during monsoon/flood seasons, and to prevent backflow from

Jehtum into the Lagoon and also allow occasionat flushing of stagnant water from

Brarinumbal into Jehtum and reduce eutrophication, provided gates are opened during

controlled ftow,

t.

lv.
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S.No. Name of the project Year ol
Completion

Expenditure
(Rs in Cr.)

1 Rejuvenation of BrariNambat Phase -l :

Four patch works of 250 metre each (RD 0 to 1000

metres)

201 9-20 0.12

2 Rejuvenation of BrariNambal Phase -ll :

A. Dredging works: Saida Kadat to Nowpora.

B. Dredging works: Dalgate to baba Dawoo

Bridge

2019-20 4.32

3 Rejuvenation of BrariNambal Phase -lll:
lmprovement and beautification of temple atong

with slope stabll isation of premises.

2019-20 0.19

4 ejuvenation of BrariNambal Phase -lV:
1. Manual/mechanical dredging o

BrariNambalLagoon

2. Construction of 1000 meters Walk way an

slope stabitization

3. Solld wasre u/orks.

4. Restoration of damaged electric poles.

5. Repairs and renovation of existing gril

fencing.

6. Suppty & lnstaltation of aerators.

2020-21

Total 8.76

V. Further, foltowing works for lntegrated Development of Tourist Facilities at Brari Nambat

Lagoon under PMDP were also undertaken for a total amount of Rs.6.27 Cr.

The Brari-Nambal Lagoon is also covered under annual upkeep and maintenance

actiylties viz. seasonal de-weeding, collection of solid waste materiat, aeration, etc

Rs in Cr.)
nditureYear

Completion
ect sub-comPonentct

Componento

Construction of food court near MP School

nstattation of fountain near Shehri Khas

te

1.70021 -22

Construction of central verge

ood Street
Flea market1

Construction of Jefty (flea market) nea

shehri Khas gate

1 .02021-22

onstruction of kiosks (03 units)

Kiosks in fle
market

Construction ol lnner and outer Pathways 97021 -22athway
Providing of ornamental grill fencing

.10021-22co n str ucti o n of reta i n i n g wa uRetaining waLL

0.48021 -22Suppty, taying, testlng & commissioning o

ables mounting of street l,ghts
Lighting

6.27Total

Page 9 of 14 *%.,a-
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vll.

vlll.

IX

which are annuatty under taken for Dal and Nigeen Lakes. Last two years details are as

under:

The Research & Monitoring wing of the l&K Lake conseNation & Management Authority

(LCMA) comprising of 04 No of scientlsts and subordinate technical assistants working

on the lake and are doing continuous monitoring and observations for the parameters

like

i. Physicochemicalparameters
ii. Biologicat parameters (Micro tlora and fauna)

iii. Status of fish.
iv. Macrophyte study
v. Microbiologicatstudy

The frequent testing fotlowed by reporting and based on the scientific opinion, the l&K

LCMA formutates the action plans accordingly to conserve the water body by

imptementing the various restoration works.

presentty, the J&K LCMA has zeroed in fottowing topics for research which witt benefit the

take and witt become the fruitful toot for the conseNation of Brari- Nambat Lagoon and

the conservation of Dat-Nigeen Lakes.

1) Effect of nutrient levels on microbiat diversity in sediment of Brari- nambal lagoon.

2) The co-re;ation between water quality and microbiat community by redundancy

analysis.

B) Prcjects/Works in Pipeline:

L Dredging of Brari-Nambal Lagoon:

The removat of slush is being carried out manually on claily basis. However, the )&K

LCMA has ptanned to carrying out dredging operations through departmental machinery

to remove the land mass and radhs within the lagoon. The shifting of the machinery "

Grab Dredger" is under process.

ll. Pollution Abatement ot Brari Nambal Lagoon:

The proiect "Potlution Abatement of Brari Numbal Lagoon for an amount of Rs 50.64 Cr

which includes construction of a 14 MLD STP near existing Brari Nambat sTP of UEED

atongwith Sewer network and othu allied works to cater to the discharge of 06 No'

existing drains going into the Brari-Nambal lagoon is being taken by J&K UEED under NGT

Action Ptan 2025-26. The DOR for the project is under preparation.

3. Technical & Operational details of tbe two STPS Operating in the lake area:

Most of the Sewage coming out of the surrounding residentiat & commercial

establishments is being treated through 02 No. of Sewage Treatment Plants having Capacity of

16.MLD & 17.08 MLD managed by )&KLCMA & J&K UEED respectivety.

s nnual Plan Expenditure (Rs in Cr.) Proposed lot
2025-262023-24 2024-25 (till

date)

1 anual De-weeding of DaI-NigeenLake includin
rari-Nambal lagoon

3.05 Rs 4.97 Cr.

2 oLid Waste Management ot Dal-Nigeen Lak

ncluding Brari-Nambal
1 .34 1 .38 Rs 2.10 Cr

3 lnstat|ation of Trash booms at Dawood Khaki Bridge'

Pokhribal, Batapora Nallah, Meerakshah & Brari

Nambal

1 2.88

PaBe 10 of 14
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STP Brari-Nambal (New) managed by l&K LCMA:

The Sewage Treatment Ptant (STP) tocated at Brari Nambal, Srinagar, was commlssloned in the

year 2013 as part of the broader initiative to improve the water quality of the Dal Lake and its

adjoining water bodles. This facility ptays a vitat role in reducing the domestic sewage load

entering the Brari Nambat Lagoon and contributes significantty to the environmental restoration

and conservation of the region.

The Brari Nambal STP (16.1 MLD primarily caters to the sewage generated from the densely

populated areas around the Dal Lake and the old city (Shehr-e-Khaas) region. Ihese areas

generate substantia/ domestic sewage that eartier flowed untreated into the Brari Nambal

tagoon and Dat Lake, contributingto pollution. With the estab/ishment of the STP, wastewater

from these areas is intercepted, treated, and safely discharged, significantly reducing the

pottution load on these critical water bodies.

Design , Capacity & other features :

o Treatment Capacity: 16.1 Million Litres per Day (MLD)

o Technotogy Used: Sequential Batch Reactor (SBR)

o The design of the plant ls based on CPCB /SPCB norms .

o The area mostly cater fatts and covers on the western fore shore of the Dal lake.

o The plant is situated at Brari-Nambal lagoon in the old city.

o The treated water ls disposed into River Jhelum at Fateh Kadal through Brari-Nambal cut

o presentty the plant is catering and operating atmost 80o/o of its design capability

Key Parameters,'

Design &asis & Plant Pertormance of SfP

ilP Brari-Nambat (old) managed by J&K UEED:

The Sewage Treatment ptant (STP) located at BrariNambal, Srinagar, constructed by J&K UEED

was commissioned in the year 1988. Totat poputation connected is more than two lacs with

inflow sewage 22-23 MLD.

Design and CaPacitY:

. Capacity: 17.08 Million Litres per Day (MLD)

o Technotogy lJsed: Activated S{udge Process Technology (ASP)

Based at Brari-Numb1

Rawsewageflowch aracteristicsUnitsParameters
m3/dFlow

Treated waste water
qualitY2.5m'/dPeak Factor

7.0-8.07.0-7.5m3/dPh
<301 50-270mg/lBOD
<250350-480mg/lCOD
<1 00100-160mg/lrSS
>goo/o removal2.52-6.5mg/lNH3-N
>goo/o removal0.45-2.2mg/lN03-N
>90o/o removal2.98-8.52mg/lTotal

Phosphate <1dMPN/100 mlColiform Count

Page 11 of 14
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The brief details of both SIPs are tabulated as under:

a The J&K Lake Conservation and Management Authority has recently successfully installed

Ontine Continuous Efftuent Monitoring System (OCEMS) at five SIPs including

Brarinambat to record various Physio-chemical parameters like BOD, COD, ISS etc. on

reat-time basis. Ihls ls a step towards paradigm shift towards latesr bchnology and smart

monitoring of efftuent quatity. Further, the Phsico-chemical parameters are also being

analyzed in Research & Monitoring Division of J&K LCMA.

The anatysis results of the SIPs at Brarinamba{ samples analyzed in LCMA, Research and

Monitoring Division, Miskeen Bagh, Srinagar on 29-07-2025 are as under.

a

s
No.

Name and address of
STP/ Treatment plant

Technology lnstalled
CapaciW
MLD

Year of
commissionin
db

Cost
(Rs in
cr.)

Populatio
n Serued

Authority
Responsibl
e for
installation
SfPs

1 STP Brari-Numbal
(New)

Sequential Batch
Reactor (SBR) 16.10 201 3 22.38 149047 J&KLCMA

2. STP Brari-Numbal
(otd)

Activated Sludge
Process (ASP) 17.08 1 998 2.24 208000 J&KUEED

Total 357047

Parameters Units Brarinambal
LCMA (16.10
MLD)

Brarinambal
UEED (17.08M1D)

Norms as
per NGT

Permissible
limit as
CPCB

Air
Temperature

O^ 28.B 28.8

Water
Temperature

0C 24.5 25 24.6 24.7 SoC above
receiving

waterbody

pH 6.9 7.7 6.8 7.4

T.

Phosphate
mg/l 2.3 1.3 3.0 1.7 1 .0 as T.P 5.0

Ammonical
Nitrogen

mg/l 21.1 17.4 20.2 12.8 10asT.
Nitrogen

50

Nitrate
Nitrogen

mg/l 1.02 0.95 0.7 O,BB

i:S.S mg/l 156 32 195 153 100

Faecal
coliform

Col/100m1 500 3200 Permissible
2030

Desirable
100

MPN/100m1

Less than
1000

Dissolved
oxygen

mg/l 0.4 4.8 0.2 2.4

COD mg/l 401 133 247 143 50 250

BOD mg/l 129 18 134 55 10 30

Page 12 of 14
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a

a

The STP managed by J&K LCMA conforms to CPCB norms. The same is being now upgraded

under AMRUT 2.0 to improve the quality of treated outflow as per NGT norms. The funds for

upgradation of SIP stand released. The J&K UEED has been asked to execute the up-

gradation work and the tenders stand ftoated by J&K UEED on 14-08-2025 and date of

opening of bids is 04-09-2025 (Copy enclosed as Annexure-G).

Further, as informed by J&K UEED vide letter no. SE-ll/406-08, dated: 15-07-2025 (copy

enclosed as Annexure-H)), the project Pollution Abatement of Brari-Numbal Lagoon for an

amount of Rs 50.64 Crore which includes construction of 14 MLD STP alongwith sewer

network and other allied works to cater the discharge of 06 No. existing drains going into the

lagoon near existing Brarinumbal STP has been undertaken by them under NGT Plan-2025-

26. DPR is under preparation.

O p e r ati on a ndMainlenalce ol SfPs:

been outsourced through tendering and is being carried out through Private agency under
proper monitoring of the Authority. The details of O&M Contract of SBR based SIPs are as

under

is being carried out by Department itself.

The Deputy Commissioner, Srinagar have atso furnished status report

w.r.t area of vittage Brari NambaI in the revenue record vide his No.

DCS/ARA19O1-R120251409 dated 28-08-2025 (copy enclosed as

Annexure-1 1).

The status report of Deputy Commissioner, Srinagar is briefty

summarised as under:
a) As per the report of Tehsitdar Khanyar, Brari Nambal is a revenue village under

Iehsil Khanyar, wherein some portion of tand is in the shape of a water body

known as "Baba Demb Brarinambal" on tand comprising of 858 Kanals 10

Marlas, out of which 618 Kanals 04 Martas recorded as proprietary land and

240 Kanat 06 Martas recorded as Sarkar Land. Furthermore, a temple exists

on a patch of land measuring roughly 5 Kanals and an approximate area of 70

Kanals is under STP.

I

s.
No.

Name of the sTP Date of
start of
Contract

Period Project/
Advertised
cost (ln Cr.)

Allotted
Cost (in
cr)

Name of the
Agency

01 l. Brarinambal.
2. Natlah Amir Khan Dec-2024 02 Yrs 4.26 3.50

M/s Ecoo
Chem Sales

and Seruices,
Gujrat

Page 13 of 14 daB.."/-
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b) That the Aksi Latha of estate Brari Nambal is in deteriorated condition. Hence

additional time is sought to verify actual encroachment on spot'

c) As per the report of Divisional Officer, JKPCC, tt4lo CSfPs are operationat

atong the periphery of the Brarinambal lagoon with a combined capacity of

33.2 MLD.

d) That responsibitity for Solid Waste Management i.e. collection, disposal, and

treatment of sotid waste lies with the Srinagar Municipal Corporation (SMC)

which is being done as per routine schedule.

e) As per the report of I)EED, tiquid waste treatment being carried out through

two SIPs. The STP of 17.08 MLD at Brarinambal have been established by

IJEED and the STP of 16.10 MLD is under the Management of LOMA.

10. The Status report in the matter is awaited from Commissioner,

Srinagar Municipat Corporation, who have sought more time for

f urnishing the status report in view of the prevaiting ftood situation.

Prayer:

In the premises, it is therefore respectfully prayed that the report may

kindty be taken on record before the Hon'bte NationaI Green Tribunal for

consideration.

(q',"n#-Q S neh)
Member Secretary
J&K PCC

>.9.
2r

Page 14 of 14
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Jammu and Kashmir Pollution
Control Committee
chairmanSTjkspcb@gmail.com

membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

, f,i
w#

tT$wEe
NEW OELHI 2024

finrz?uJzL- Z
Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Director,
Department of Ecotogy, Environment & Remote Sensing,
Jammu/Srinagar.

No.: JKPCC/SC ./OA- 1gol2o25l31q - 382- Date:J | -05-2025

sub: Hon,ble NGT order dated 29.04.2025 in o.A 19012025 News item titted "Brari
Nambat: A stark faiture Successive regimes faited to restore gtory of Dat
Lake's Lagoon appearing in Greater Kashmir dated 13.04.2025".

Sir,
Kindty refer to the above captioned subject. ln this connection, I am to convey

that Hon'bte NGT Order dated 29-04-2025 in O.A No. 190/2025titted News item titted
,,Brari Nambat: A stark fail,ure Successive regimes faited to restore gtory of Dat

Lake's Lagoon appearing in Greater Kashmir dated 13.04.2025" (copy enctosed).

The observations of the Hon'bte NGT in the aforesaid O.A are aS under:-

"The news article relates to the pollution and encroachments in the Brari

Nambal water body in Srinagar. As per the news article, Brari Nambal is a

historicatty significantwater body situated in the heart of Srinagar's Downtown

area. The articte hightights that the lake, which once had clear and sparkling

waters, is now reduced to a stagnant, foul smelling, and garbage-ridden site.

tt further states that the water body holds immense ecological importance for

Dal Lake, as lt plays a vitat role in regulating its hydrology. The article reports

that Brari Nambal has suffered years of neglect, largely due to the absence of
sustained conservation measures, widespread encroachments, and

unchecked pottution. A conservation project was reportedly formutated in

2015, fottowing a media campaign, but the article claims that no substantial

implementation has taken place since.
According to the news item, the deterioration of Brari Nambal began in the

1g70s when its natural outflow channel, Nallah Mar, was filled in. This

significantty disrupted the water body's hydrology and resulted in stagnation.

The articte mentions that although a 468-metre conduit was later constructed

to connect Brari Nambal with the Jhelum River at Fateh Kadal, its f unctionality

is timited. The lake's water outflow depends on the water level in the Jhelum,

when the river level is high, the regutatory gate is kept close d, which further

hinders circulation.

The news item states that no sclentil'ic studies have been undertaken to

support the restoration of Brari Nambal. /t also notes that a significant portion

of the lake has been encroached upon, especially from the Baba Demb side.

tn theabsence of regutation, illegalshops and structures have emerged along

its banks. Additionatly, the area is reportedty being used as a dumping ground

for ptastic and other nonbiodegradable waste and even as a loading point for

trucks.

J&K PCC

ZAOa'l-
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The news item emphasises an uryentneed to improve watet circulation within
the lake, lt suggests possible measures such as constructlng a waterway
along roads branching from the old Nallah Mar route or re-establishing a
hydtological connection between Brari Nambal and Anchar Lake,"

ln this connection, I am directed to request you to kindty provide the historicat.
change anal.ysis based on satettite data for Brari Nambat. The information as above
is urgentl.y required in connection with the case referred to above.

Yours faithfutty,

&qa-r",^--
- (GhanslfamSingh)JKAS

f/ M".burs""retary 1t. s. >s
'qn J&K PCC, Jammu.

Copy to the:

1. Commissioner/Secretary to the Government, Housing and Urban
Devetopment Department, Civit Secretariat, Jammu/Srinagar for kind
information.

2. Commissioner/Secretary to the Government, Department of Forest, Ecol.ogy
and Environment, Civit Secretariat, Jammu/Srinagar for kind information.

3. Regionat Director, Pottution Controt Committee, Kashmir for information and
necessary action,

Enct: As above.
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J&K PCCJammu and Kashmir

-'ollution Control Committee
chairman8Tjkspcb@gmail.com

mem bersecretaryjkspcb@g mail.com

0191 -2472881,2476925

TTUWTSA

A'rr"lLary.e- Q
Parivesh Bhavan, Forest

Complex
Transport Nagar, Jammu,

180 006
Silk Factory Road

Rajbagh, Srinagar, 190 008

Date: 9o -06-2025

-&,
NEW DELHI 2()24

Director,
Department of Ecology, Environment & Remote Sensing,
fammu/Srinagar.

No.: f KPCC/Sc. /oA- Lso lzozs / S 33- fi{
Sub: Hon'ble NGT Order dated 29.04,7.025 in O.A 19O/2O25 titled News itemtitled

"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake's Lagoon appearing in Greater Kashmir dated t3,O4,2O25".

Ref= JKPCC/Sc./OA-190/202 5/379-382; dated: 3L-05-2025.

Sir,

Kindly refer to this office No.JKPCC/Sc./OA-190/2025/379-382; dated: 3L-05-2025,

In this connection you are again requested to kindly provide the historical change analysis

based on satellite data for Brari Nambal at the earliest for needful compliance.

Yours faithfully,

tcr,,,,*krkTf#-
Member Secretary 10. 5. Z 5

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban Development

Department, Civil Secretariat, f ammu/Srinagar for kind information.
Z. Commissioner/Secretary to the Government, Department of Forest, Ecology and

Environment, Civil Secretariat, fammu/Srinagar for kind information.
3. Regional Director, Pollution Control Committee, Kashmir for information and

necessary action.

t,

I
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Amnet 4tle -
Jammu and Kashmir

Pollution Control Committee
chairman8Tjkspcb@gmail.com

membersecretaryjkspcb@gmai l. com

0191 - 2472881,2476925

-rliiiiiliq:.
4?^fli2i1,\W

ITT'WTsA
NEW DELHI ?O?4

Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

The Commissioner,
Srinagar M unicipaI Corporation,
Srinagar.
No.: JKpCC/Sc ./OA- 190/2025/ 3 u19{ Date:3r -05_2025

Sub: Hon'bte NGT order dated 29.04.2025 in O.A lgot202stitted News item titted
"Brari Nambat: A stark failure Successive regimes faited to restore gtory of
DaI Lake's Lagoon appearing in Greater Kashmir dated 13.04.2025".

Sir,

Kindty refer to this office letter No. JKPCC/Sc/OA190120251302 dated 19-0S-
2025 on the above captioned subject. ln this connection, you are requested to share
the fottowing information with J&K Pottution controt committee.

1. Land record pertaining to Brari Nambat.
2. Totatarea encroached out of the take area.

3. List of estabtishments that have encroached upon the take area.
4. No. of drains discharging into the take and quantum of discharge per day.
5. Existing facitities for the treatment of tiquid and sotid waste.
6. Future Action ptan for conservation of take with speciat emphasis for

eviction of encroachments, tiquid waste management, and sotid waste
management inctuding ptastic waste, e-waste etc.

7. TechnicaI and operationat detaits of the two STPs operating in the take area.

The information as above is urgentty required in connection with the case
referred to above.

Yours faithfutty,

Enct: As above.
(o,,,., .*kBffit-
MemberSecretary \ t . €. >3-
J&K PCC, Jammu

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban

Devetopment Department, Civit Secretariat, Jammu/Srinagar for kind

information.
2. Commissioner/Secretary to the Government, Department of Forest, Ecotogy

and Environment, Civit Secretariat, Jammu/Srinagar for kind information.

3. Regionat Director, Pottution Controt Committee, Kashmir for information and

necessary action.

'),v,
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J&K PCCJammu and Kashmir
Pollution Control Committee

Y chairmanSTjkspcb@gmail.com
mem bersecretaryjkspcb@gmail. com

0191 - 2472881,2476925

ITI'WTSA

Parivesh Bhavan, Forest
ComPlex

Transport Nagar, Jammu,
180 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

NEW DELHI 2024

The Commissioner,
Srinagar Municipal Corporation,
Srinagar.

No.: fKPCC/Sc. IOA- tg}/zozs/ 5tg-ilq Date: 2D'O6'zOzS

Sub: Hon'ble NGT Order dated 29.04.2025 in O.A l9Ol2O25 titled News item titled
"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal

Lake's Lagoon appearing in Greater Kashmir dated L3,o4.2O25",
Ref: 1.) JKPCC/Sc./OA'190/2025/383-386; dated: 3L'05-2025.

It) JKPCC/Sc./oA-190/202 5/302; dated: L9'05-202 5.

Sir,

Kindly refer to this office No. JKPCC/Sc./OA-190/2025/383-386; dated: 31-05-

Z}Zland JKpCC/Sc. /OA-1I}O/2025/302; dated: L9-05-2025, on the above captioned

subject. In this connection, you are again requested to share the following information with

J&K Pollution Control Committee at the earliest.

1. Land record pertaining to Brari Nambal.

2. Total Area encroached out ofthe lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day.

5. Existing facilities for the treatment of liquid and solid waste.

6. Future Action Plan for conservation of lake with special emphasis for eviction of

encroachments, liquid waste management, and solid waste management including

plastic waste, e-waste etc.

7. Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

qf50ruQ-,,.,o_
g[Ghansham Singh)IKAS

Member SecretarY lO . 6 . LJ-

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban Development

Department, Civil Secretariat, f ammu/Srinagar for kind information.

Z. Commissioner/Secretary to the Government, Department of Fores! Ecology and

Environment, Civil Secretariat, J ammu/Srinagar for kind information.

3. Regional Director, Pollution Control Committee, Kashmir for information and

necessary action.
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Jammu and Kashmlr
tlollution Control Commlttee

;
o1g1 -2472881, 2476925

@ Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
180 006

Sllk Factory Road
RaJbagh, Srlnagar, t'gO OOe

Dare: 03.02-zozs

3
chairmanSTjksPcb@gmail.com

*,.mbersocrelaryikspcb@9msil'com TTUWTSA
NEWOgLHt 2024

The DeputY Comnrlssloner,
Srinagar' 

REMTNDB,T IrI
No.: IKPCL/Sc./OA" 1e0/2025/611- 6,Y

Sub: Hon'ble NGT Order dated 29.04.2025 ln O,A LgA/2OZS tltled Newg ltem tltled "Brarl
Nambal: A stark fallure Su".e"rtv" regtrnas fatled to restore glory of Dal Lake's Lagoon

appearing ln Greater Kashnrlr deted 13.04.2025",
Refr l) JKPCC/Sc./OA-$A/2 02 5/3 9 1 -394; daAd : 3 1'05'2 0 2 5,

t t ) ] KPCC/Sx/OA" 1 9 0/ 2 02 S /Sz 0 - 52 3 ; dated : Z 0. 0 6,2 0 2 5,

Sir,

Kindly refer to this ofTice No. IKPCC/Sc./OA-190 /2025/3gl'394; datedz 37'05'2025' and

JIGCC/Sc./OA-190/20 25/S2O-523; dated: 20.06.2A25, on the subject cited above. As such' you are

again requested to share the following information with f&K Pollution Control Committee by or

befo re LA.O7 .2025 for fu rth er nee d fu I complia nce.

L. Land record pertaining to Brari Nambal.

2. Total Area encroached out of the lake area.

3. List of esablishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day'

5. Existing facilities for the treatment of liquid and solid.waste.

6. Future Action Plan for conservation of lake with special emphasis for eviction of

encroachments, liquid waste management, and solid waste management including plastic

waste, e'waste etc,.

Yours faithfully,

q64.+,!*e-
(Ghansham Siirgh)IIGS

$l{ember Secretary l-J - L,-
Copy to the:

1. Commissioner/Secretary to the Government Housing and Urban Development Deparment,
Civil Secretaria! fammu/Srinagar for kind information.

2. Commissioner/Secretary to the Governmenb Departrnent of Forest, Ecolory and
Enviro nment, Civil Secretariat Jammu/Srinagar for kind information.

3. Regional Director, Pollution Control Committee, Kashmir for information and necessary
action.
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PCC,t Jammu and Kashmir
Pollution Control Committee

chairm anSTjkspcb@gmait,com
membersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

TTUWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008NEW DELHI 2024

The Commissioner,
Srinagar Municipal Corporation,
Srinagar.

REMINDER V

No.: |KPCC/Sc. /OA- L9O/2OZS/119 , Date: ro -O7-ZOZS

Sub: Hon'ble NGT Order dated 29.04.2025 in O.A L9O/2O25 titled News item titled
"Brari Nambal: A stark failure Successive regimes faited to restore glory of Dal
Lake's Lagoon appearing in Greater Kashmir dated l3.o+.zozs".

Reft ! JKPCC/Sc./OA-190/2025/516-51e; dated: 20.06.202 S,

II) JKPCC/Sc./OA-L90/2025/sS3-386; dated: 31-05-Z0ZS.
IIt) JKPCC/Sc./OA-1e0/202 5/302; dated: 19-05-Z0ZS.
IV) JKPCC/Sc./)A-190/202 5/611-614; dated: 0s.02-202 S.

Sir,

With reference to this office No. fKPCC/Sc./OA-190/2025/516-519; dated:

20.06.2025. No. JKPCC /Sc./OA-190/2025/383-386; dated:31-0 5-2025, No. fKPCC/Sc./0A-
r9O/2025/302; dated:19-0 5-}OZS and fKpCC/Sc./ OA-tgO/ZOZS/6tL-6t4; dated:

03.07.2025, on the above captioned subject, you are again requested to share the following

information with I&K PCC by or before 10.08.2025, for needful compliance to Hon'ble NGT.

1. Land record pertaining to Brari Nambal.

2. Total Area encroached out ofthe lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day.

5. Existing facilities for the treatment of liquid and solid waste.

6. Future Action Plan for conservation of lake with special emphasis for eviction of

encroachments, liquid waste management, and solid waste management including

7. Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

la'-e-
( am

t $ttember Secretary Vo,?-}F*rl
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Jammu and Kashmir
Pollution Control Committee

chairman8Tjkspcb@gmait,com
mem bersecretarylkspcb@gmail. com

0191 - 2472881,2476925

The Commissioner,
Srinagar Municipal Corporation,
Srinagar.

Sir,

ITUWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 180 006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

URGENT

NEW OEtHr 2024

REMINDER V
No.: f KPCC/Sc. /oA- 19o/2025/b\e Date: /f -OB-2025

Sub: Hon'ble NGT Order dated 29.04.2025 in O.A L}O/TOZS titled News item titled
"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake's Lagoon appearing in Greater Kashmir dated l3.oq.zozs".

Ref: I JKPCC/Sc./0A-190/2025/516-519; dated: 20.06.2025.
II) IKPCC/Sc./OA-190/2025/s83-sB6; dated: s1.05202 S.

ttt) I KPCC/Sc./OA-190/202 5/302 ; dated: 19.05.202 S.

IV) I KPCC/Sc./OA-190/202 5/611-614; dated: 03.07.202 S.

V) I KPCC/Sc./0A-190/202 5/715; dated: s0.07.202 S.

With reference to this office No. IKPCC/Sc./OA-L9O/2025/516-5L9; dated:

20.06.2025. No. fKPCC/Sc./OA-1,90/2025/383-386; dated:31-05-2025, No. |KPCC/Sc./OA-

190/20?5/302; dated:19-05-Z0ZS and IKpCC/Sc./OA-790/ZOZS/67L-6ta; dated:

03.07.2025, on the above captioned subject, you are again requested to share the following

information with I&K PCC by or before 20.08.2025, for needful compliance to Hon'ble

NGT.

1. Land record pertaining to Brari Nambal.

2. Total Area encroached out ofthe lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the Iake and quantum of discharge per day.

5. Existing facilities for the treatment of liquid and solid waste.

6. Future Action Plan for conservation of lake with special emphasis for eviction of

encroachments, liquid waste management, and solid waste management including

plastic waste, e-waste etc.

7. Technical and operational details of the two STPs operating in the lake area.

It is pertinent to mention here that case is listed for hearing on 01.09.202S.

Yours faithfully,

,rr,s,gtr"4'rkr4, 9^MemberSecretary ll. b^ 2-f
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ITUWTSA

4#*tt,

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 1gO 006

Sitk Factory Road
Rajbagh, Srinagar, 190 O0B

URGENT

Jammu and Kashmir
Pollution Control Committee

chairman8Tjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 _ 2472881,2476925

The Commissioner,
Srinagar Municipal Corporation,
Srinagar.

J&K PCC

NEW DELHI 2024

No.: fKPCC/Sc. /oA- tgo/zozs/q\q
REMINDER W

Date: )y-oe-zozs
sub: Hon'ble NGT order dated 29.04.2025 in o.A 1rgo/zozs titled News item titled"Brari Nambal: A stark failure Successive regimes failed to restore glory of DalLake's Lagoon appearing in Greater Kashmir dated 13.04.202s".
Reft | JKPCC/Sc./OA-190/2025/516_519; dated: 20.06.2025.

II) IKPCC/Sc./oA-190/Z 025/sBs_s86; dated: s1.05202 s.
III) IKPCC/Sc./oA-190/202 S/302; dated: 1g.05.2025.
IV) IKPCC/Sc./OA-190/202 5/61L-614; dated: 03.07.2025.
V) I KPCC/Sc./OA-190/Z0Z S/Z1S; dated: s0.07.202 S.
VI) I KPCC/Sc./OA-190/2 0Z 5/842 ; dated: 1 1.08.202 S.

Sir,

with reference to this office No. IKPCC/Sc./oA-1,g0/2025/51,6-5Lg; dated:
20.06.2025. No. f KpCC /Sc./OA-1,90/ZOZS/383_386; dated:31.0 S-ZOZS, No. JKpCC/Sc./OA_
190/2025/302; dated:19-os-2025, IKpcc/sc./oA-L9}/zozs/67L-614; dated: 03.or.z0z|
and JKPCC /Sc'/oA-190/2025/842; dated: 1L.08.2025, on the above captioned subject, you
are again requested to share the following information with J&K pCC by or before
25.08.2025, for needful compliance to Hon,ble NGT.

1. Land record pertaining to Brari Nambal.

2. 'l'otalArea encroached out of the lake area.

3. List of establishments that have encroached upon the lake area.

4- No. of drains discharging into the lake and quantum of discharge per day.
5. Existing facilities for the treatment of Iiquid and solid waste.

6' Future Action Plan for conservation of Iake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including
plastic waste, e-waste etc.

7 ' Technical and operational details of the two STPs operating in the lake area.
It is pertinent to mention here that case is listed for hearing on 01.09.202s.

yours faithfully,

gFrlr bV*
(Ghansham Singh)!KAS
MemberSecretary LL, k. b-
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oryew
Jammu and Kashmir
Pollution Control Committee
chairmanSTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

Parivesh Bhavan, Forest Complex
Transport Nagar, Jammu, 180 006
Sitk Factory Road

Rajbagh, Srinagar, 190 008
ITIIWTSA

NEW DELHI ?024

The Deputy Commissioner,
Srinagar.
No.: J KpCC/Sc .tOA- 190/2025/ 3q I - 3q q Date: 3l _05_2025

Sub: Hon'bte NGT order dated 29.04.2025 in O.A 19Ot2025 News item titted ,,Brari
Nambal: A stark faiture Successive regimes faited to restore gtory of Dat
Lake's Lagoon appearing in Greater Kashmir dated 19.04.2025".

Sir,

Kindty refer to the above captioned subject. ln this connection, I am to
convey that Hon'bte NGT Order dated 29-04-2025 in O.A No. 190/2025 titted
News item titted "Brari Nambal: A starkfaiture Successive regimes faited to
restore gtory of Dal Lake's Lagoon appearing in Greater Kashmir dated
13.04.2025" (copy enclosed). The observations of the Hon'bte NGT in the
aforesaid O.A are as under:-

"The news article relates to the pollution and encroachments in the Brari
Nambal water body in Srinagar. As per the news article, Brari Nambal is a
historically significant water body situated in the heart of Srinagar's Downtown
area. The article highlights that the lake, which once had clear and sparkting
waters, is now reduced to a stagnant, foul smelling, and garbage-ridden site. /t
further states that the water body holds immense ecological importancefor Dal
Lake, as it plays a vital role in regulating its hydrology. The article reports that
Brari Nambal has suffered years of neglect, largely due to the absence of
sustained conseruation measures, widespread encroachments, and
unchecked pollution. A conseruation project was reportedly formulated in

2015, following a media campaign, but the article claims that no substantial

implementation has taken place since.

According to the news item, the deterioration of Brari Nambal began in the

1970s when its natural outflow channel, Nallah Mar, was filled in. Ihis
significantly disrupted the water body's hydrology and resulted in stagnation.

The articte mentions that atthough a 468-metre conduit was {ater constructed

to connect Brari Nambal with the lhelum River at Fateh Kadal, its functionality

is limited. The lake's water outflow depends on the water level in the Jhelum,

when the river level is high, the regulatory gate is kept closed, which further

hinders circulation.

The newsitem states thatno scientificstudies have been undertaken to support

therestorationof BrariNambat. /talsonotes thatasignificantportionof thelake

has been encroached upon, especially from the Baba Demb side. ln the

J&K PCC

,r*law

6w
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absence of regulation, illegal, shops and structures have emerged along its
banks. Additionatly, the area is reportedly being used as a dumping ground for
plastic and other nonbiodegradable waste and even as a loading point for
trucks.
The news item emphasises an urgent need to improve water circulation within
the lake. /t suggests posslble measures such as constructing a watervvay along
roads branchingfrom the old Natlah Mar route or re-establishing a hydrologicat
connection between Brari Nambal and Anchar Lake."

Enct: As above.

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban

Devetopment Department, CiviI Secretariat, Jammu/Srinagar for kind

inf o rmation.
2. Commissioner/Secretary to the Government, Department of Forest, Ecotogy

and Environment, Civit Secretarlat, Jammu/Srinagar for kind information.

3. Regionat Director, Pottution Controt Committee, Kashmir for information and

necessary action.

ton.*#*k,h,kf
MemberSecretary )1 , 9. ZJ-
J&K PCC, Jammu

ln this connection, it is requested to share the fottowing information with J&K

Potlution Control Committee.
1. Land record pertainingto Brari Namba[.

2. Totat area encroached out of the lake area.

3. List of establishments that have encroached upon the [ake area.

4. No. of drains discharging into the [ake and quantum of discharge per day.

5. Existing facitities for the treatment of tiquid and solid waste.

6. Future Action ptan for conservation of take with special emphasis for
eviction of encroachments, tiquid waste management, and sotid waste

management inctuding ptastic waste, e-waste etc.

The information as above is urgentty required in connection with the case

referred to above.

Yours faithfutty,

w
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J&K PCC

Jammu and Kashmir
Pollution Control Committee

chairmanBTjkspcb@gmail.com
v membersecretaryjkspcb@gmail.com

0191 - 2472881,2476925

\t1,,\l.,,7

ITUWTSA

Parivesh Bhavan, Forest
ComPlex

Transport Nagar, Jammu,
1 80 006

Silk FactorY Road
Rajbagh, Srinagar, 190 008

NEW DELHI 2024

The Deputy Commissioner,
Srinagar.

No.: fKpCC/Sc. /oA- LgO/zOz;l 5>o - 5L3 Date: 20'06-2025

Sub: Hon'ble NGT Order dated 29.04.?,025 in O.A L9O/2O25 titted News item titled
"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal

Lake's Lagoon appearing in Greater Kashmir dated 13.04.2025".
Ref: /KPCC/Sc./OA-190/202 5/391-394; dated: 31-05-2025.

Sir,

Kindly refer to this office No. JKPCC/Sc./OA-19 0/2025/391-394; dated: 3t-05-2025,

wherein it was requested to share the following information with f&K Pollution Control

Committee.

1,. Land record pertaining to Brari Nambal.

2. Total Area encroached out ofthe lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day.

5. Existing facilities for the treatment of liquid and solid waste.

6. Future Action plan for conservation of lake with special emphasis for eviction of

encroachments, liquid waste management, and solid waste management including

plastic waste, e-waste etc.

As such, it is again requested to kindly share the requisite information as above at the

earliest for needful comPliance

Yours faithfully,

,.,:ffimFrh?* )r
Copy to the:

1. Commissioner/Secretary to the Government, Housing and Urban Development

Department, civil Secretariat, |ammu/Srinagar for kind information'

z. commissioner/Secretary to t-he Govern-.rt, Department of Forest, Ecology and

Environment, bivil Secretariat, |ammu/Srinagar for kind information'

3. Regional Director, Pollution.Cont.oi Committee, Kashmir for information and

necessarv action.

v,^A.J_ 4,,
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Jammu and Kashmir
Pollution Control Committee

chai rmanSTjkspcb@gmail.com

mem bersecretary1kspcb@gmail.com

0191 -2472881,2476925

The Deputy Commissioner,
Srinagar.

ITUWTSA
NEW DELHI 2024

Parivesh Bhavan, Forest Comptex

Transport Nagar, Jammu, 180 006
Sitk Factory Road

Rajbagh, Srinagar, 190 008

REMINDER V
No.: |KPCC/Sc. /oA- r9O/2025/8\\ Date: ll -O8-ZOZS

Sub: Hon'ble NGT Order dated 29.04.2025 in O.A 190/2025 titled News item titled
"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake's Lagoon appearing in Greater Kashmir dated 13.04.2025".

Reft l) IKPCC/Sc./OA-190/2025/391-394; dated: 3L.05.2025.
tt) IKPCC/Sc./OA-190/202 5/520-523; dated: 20,06.202 5,

ItI) JKPCC/Sc./OA-190/202 5/611-6L4; dated: 0s.07.2025.
IV) I KPCC/Sc./OA-L90/202 5/7L6; dated: 30.07.202 5.

Sir,

Kindly refer to this office No. fKPCC/Sc./OA-190 /2025/39L-394; dated: 31,-05-2025,

JKPCC/Sc./oA-190/2025/520-523; dated: 20.06.2025 and fKPCC /Sc./OA-190/2025/611-

614; dated: 03.07.2025 and JKPCC/Sc./OA-190/2025/7L6; dated: 30.07.2025, on the

subject cited above. As such, you are again requested to share the following information

with |&K Pollution Control Committee by or before 20.08..2025 for further needful

compliance.

1,. Land record pertaining to Brari Nambal.

2. Total Area encroached out ofthe lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day.

5. Existing facilities for the treatment of liquid and solid waste.

6. Future Action Plan for conservation of lake with special emphasis for eviction of

encroachments, liquid waste management, and solid waste management including

plastic waste, e-waste etc.

It is pertinent to mention here that case is listed for hearing on 01.09.2025.

Yours faithfully,

URGRENT

(ch"rrn*rksmsL
$,&Iember Secretary t l- I

Y
)'( -
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Jammu and Kashmir
Pollution Controt Committee

chairmanSTlkspcb@gmail.com
membersecretarylkspcb@gmail com

0191 _ 2472881,2476925

XYWWTSA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 1gO 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

NEW OELHT 2024

The Deputy Commissioner,
Srinagar.

REMINDER VI
No.: f KPCC/sc. /OA- 1,90/zoZS/ qlo

MOST URGRENT

Date: LL-OB-ZOzS

sub: Hon'ble NGT order dated 29.04.2025 in o.A lgo/zozs titled News item titled"Brari Nambal: A stark failure Successive regimes failed to restoreglory of DalLake's Lagoon appearing in Greater Kashmir dated 13.04 .zozs".Ref: I) IKpCC/Sc./OA-190/20ZS7s%_s94; dated: s1.05.202s.
I I,) I KPCC /S c. / 0A- 1 9 0 /Z 0 Z S / 52 0 _ 52 3 ; dated : Z 0.0 6.2 0Z S.

I I t) I KPCC/Sc./)A-190/202 S/61 1_614; dated: 03.02.2025,
IV) | KPCC/Sc./OA-190/202 S/Z 1 6; dated: s0.0z.Z 02 S.
IV) | KPCC/Sc./OA-190/202 S/844; dated: 1 1.08.2 0Z S.

Sir, 
I

Kindlv refer to this office No. fKPCC/Sc./oA-190 /zozs/3gL-394; dated: 31-05-2025,
JKPCC/sc'/oA-1e0/202s/sz0-523; dated: 20.o6.zozs and fKpcc /sc./oA-1.90/zozs/61,L-
614; dated: 03.07.2025 and IKpCC/Sc./OA_1.}0/ZOZS/71.6; dated: 3O.OZ.ZOZS, on the
subject cited above' As such, you are again requested to share the following information
with f&K Pollution Control Committee by or before 3o.o}.z0z5 for further needful
compliance.

1. Land record pertaining to Brari Nambal.

2. 'l'otalArea encroached out of the lake area.

3. List of establishments that have encroached upon the lake area.

4. No. of drains discharging into the lake and quantum of discharge per day.
5. Existing facilities for the treatment of liquid and solid waste.

6' Future Action Plan for conservation of lake with special emphasis for eviction of
encroachments, liquid waste management, and solid waste management including
plastic waste, e-waste etc.

It is pertinent to mention here that case is listed for hearing on 01.09.202s.

Yours faithfully,

96AD,-,lt/
(Ghansham Singh)fKAS
Member Secretary 

Z L- 5 , >r

,r=-::::',,..
J&K PCC\,

:::x*il:'l*::
. .../'- 
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J&K PCC

Jammu and Kashmir
-rollution Control Committee

chairmanBTjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 -2472881,2476925
ITUWTSA

Qnnw*w-S

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
1 80 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

+

NEW DELHI 2024

Vice Chairman
f&K Lakes Conservation & Management Authority,
Srinagar.

No.: fKPCC/Sc. /oA- Leolzozsl StD 515 Date: 2o-O6-2025

Sub: Hon'ble NGT Order dated 29.04.2025 in O.A L9O/2O25 titled News item titled
"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal
Lake's Lagoon appearing in Greater Kashmir dated L3.O4.2O25".

Ref: JKPCC/Sc./OA-190/202 5/387-390; dated: 31-05-2025.

Sir,

Kindly refer to this office No. JKPCC/Sc./0A-190/2025/387-390; dated: 3t-05-2025,

wherein it was requested to share the following information with |&K Pollution Control

Committee.

L. The recorded area ofthe Lake and the present area.

2. Action Plan for Lake Conservation and Management.

3. Technical and operational details of the two STPs operating in the lake area.

As such, it is again requested to kindly share the requisite information as above at the

earliest for needful compliance.

Yours faithfully,

&&V--V-
. r. [Ghansli5in singh) l I{as)D'
Membersecretary 26 . 6. Lf

Copy to the:
1. Commissioner/Secretary to the Government, Housing and Urban Development

Department, civil Secretariat, f ammu/srinagar for kind information.
2. Commissioner/Secretary to the Government, Department of Forest, Ecology and

E nvironment, Civil Secretariat, )ammu/Srinagar for kind information.
3. Regional Director, Pollution Control Committee, Kashmir for information and

necessary action.

,*J*a*
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- Jammu and Kashmir
Pollution Control Committee

chairmanSTjkspcb@gmail.com

membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

ITTTWTSA
NEW DELHI 2024

Parivesh Bhavan, Forest

ComPtex

Transport Nagar, Jammu, 180

006

Sitk Factory Road

Rajbagh, Srinagar, 190 008

Vice Chairman
t&K Lakes Conservation & Management Authority,
Srinagar.

No.:tKPCC/Sc./o^-1go/,o,,75,ffiDate:l5.oz.zozs
Sub: Hon'ble NGT Order dated 29.04.2025 in O.A L9O|2O25 titled News item titled

"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal

Lake's Lagoon appearing in Greater Kashmir dated L3.o4.2O25".

Sir,

With reference to this office No. JKPCC/Sc./OA-19012025/387-390; dated: 31-05-

2025 and No. fKpcc/sc./oA-Lgo/2025/572-515; dated: 20.06.2025, You are again

requested to share the following information with f&K Pollution Control Committee by or

before L8-O7.2OZS.

1.. The recorded area ofthe Lake and the presentarea'

2. Action PIan for Lake Conservation and Management'

3. Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

&il.l<Q-o
fGhanshim Singh)IIGS

SEruembersecretary I 5' I' Lf

ve)a
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PCCJammu and Kashmir
Pollution Control Committee

chairman8Tjkspcb@gmail.com

membersecretaryjkspcb@gmail.com

0191 -2472881,2476925

ITUWTSA

Parivesh Bhavan, Forest ComPtex

Transport Nagar, Jammu, 180 006

Sitk FactorY Road

Raibagh, Srinagar, 190 008
NEW DELHI 2024

Vice Chairman
|&K Lakes Conservation & Management Authority,
srinagar' 

REMINDER IV
No.: IKPCC/Sc. /OA- L}O/2O25/111 Date: zb-o7-2o2s

Sub: Hon'ble NGT Order dated 29.04.2025 in O.A LgO12025 titled News item titled
"Brari Nambal: A stark failure Successive regimes failed to restore glory of Dal

Lake's Lagoon appearing in Greater Kashmir dated L3.o4.2O25".

Sir,

With reference to this office No. JKPCC/Sc./OA-19012025/387-390; dated: 31-05-

2025, No. |KPCC/Sc./OA-L1O/2025/5L2-5L5; dated: 20.06.2025 and IKPCC/Sc./OA-

1,90/2025/633; dated: 1.6.07.2025, you are again requested to share the following

information with J&K Pollution Control Committee by or before 05'08'2025'

1. The recorded area of the Lake and the present area.

2. Action Plan for Lake Conservation and Management'

3. Technical and operational details of the two STPs operating in the lake area.

Yours faithfully,

6pl'ku2-'
fGhansham Singh)JIGS

9Member SecretirY )l--r.Ar

,iw
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J&X
Jammu and Kashmir

Pollution Control Committee
chairman8Tjkspcb@gmail.com

mem bersecretarylkspcb@gmail.com

0191 _2472881,2476925

wwwv{rsA

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 190 006

Sitk Factory Road
Rajbagh, Srinagar, 190 008

URGENT

Date: ll -o8-2o25

NEW DELHI ?024

sub: Hon'ble NGT order dated 2g.o4.2o25 in o.A rgo/zozstitled News item titled"Brari Nambal: A stark failure successive regimes failed to restore glory of DalLake's Lagoo n app ea ring i n G rea ter Kash m irirt;; ;i.;;.;"0'#1"'Sir,

,,gmffi;ffif*,tr

with reference to this office No. JKPCC/sc./oA-190 /2025/387-3g0; dated: 31-05-
2025, No. IKpCC/Sc./OA_L}O/ZOZ5/SLZ_SLS; dated: ZO.06.2025, IK1CC/Sc./OA_
190/2025/633; dated: 16.07.zozs and No. lKpcc/sc./oA-Lgo/2025/zLT; dated:
30'07'2025 on the subject cited above, you are again requested to share the following
information with J&K pollution control committee by or before zo.Ig.zIzs.

1. The recorded area of the Lake and the present area.
2. Action Plan for Lake Conservation and Management.
3' Technical and operational details of the two STps operating in the lake area.

It is pertinent to mention here that case is listed for hearing on 01.09.202s.

Yours faithfully,

Vice Chairman
|&K Lakes Conservation & Management Authority,
Srinagar.

No.: fKPCC/Sc. /oA- tso/zozs/ g\g
REMINDER V

*rJAV
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Jammu and Kashmir
Pollution Control Committee

chairman8Tjkspcb@gmail.com
mem bersecretaryjkspcb@gmail. com

0191 _ 2472881,2476925

EY&$WTSA
NEW DELHI ?O24

Parivesh Bhavan, Forest Comptex
Transport Nagar, Jammu, 1g0 006

Sitk Factory Road
Rajbagh, Srinagar, 190 O08

Vice Chairman
f &K Lakes Conservation & Management Authority,
Srinagar.

REMINDER VINo.: f KPCC/Sc. /oA- teo/z\zs/ qqg

Sub:

Sir,

2025, No. IKPCC/Sc./OA-tgO/ZOZ5/51,2_51,5;

190/2025/633; dated: 16.07.ZOZS and No.

URGENT

Date: LL-oB-2025

dated: 20.06.2025, IKpCC/Sc./0A_

IKPCC/ Sc. / OA-1.90 /Z0ZS /7 1,7 ; dated:

Hon'ble NGT order dated 29.04.2025 in o.A Lgo/zozs titled News item titted"Brari Nambal: A stark failure successive regimes failed to restore glory of DalLake's Lagoon appearing in Greater Kashmir dated l3.o4.zozs,.

with reference to this office No. lKpcc/sc./oA-190 /zozs/387-390; dated: 31-0s_

30.07.2025 and No. JKpCC/Sc./OA-j.gT/ZOZS/Ba3; dated: LI.OB.ZIZS on the subject cited
above, you are again requested to share the following information with J&K pollution
Control Committee by or beforeZS.OL.ZOZS.

1. The recorded area ofthe Lake and the present area.

2. Action Plan for Lake Conservation and Management.

3' Technical and operational details of the two STPs operating in the lake area.
It is pertinent to mention here that case is Iisted for hearing on 01.09.202s.

Yours faithfully,

1*ransrrHS##X-
Member Secretary LL.B . f3-
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J&K
- Jammu and Kashmir
- Pollution Control Committee

chairmanBTjkspcb@gmail. com
membersecretaryjkspcb@gmai l.com

0191 - 2472881, 2476925

ITUWTSA

frnieY u'/)'c-' /

Parivesh Bhavan, Forest
Complex

Transport Nagar, Jammu,
180 006

Silk Factory Road
Rajbagh, Srinagar, 190 008

NEWDELHI 2024

Regional Director,
f&K Pollution Control Committee,
ffi. Kol\v*.rc.

No.: IKPCC/Sc./oA- r9o lzozs/ Za Date: l4 -05-2025

Sub: O.ALgO/2025 titled News item titled "Brari Nambal: A stark failure
Success-ive 

_ regimes failed to restore grory of Dal Lake,s Lagoon
appearing in Greater Kashmir date d L}.O42OZS.
Ref: Hon'ble NGT order dated 29.04.2025.

Sir,

Please refer to the subject and reference cited above. In this connection,

I am to convey that Hon'ble NGT has made following observations in the

matter of O.A No. 190/2025 titled News item titled "Brari Nambal: A stark
failure Successive regimes failed to restore glory of Dal Lake's Lagoon

appearing in Greater Kashmir date d L3.O4.ZOZS".

"The news article relates to the pollution and encroachments in the

Brari Nombal water body in Srinagar, As per the news article, Brart
Nambal is a historically signiftcant water body situated in the heart of
Srinagar's Downtown area, The article htghtights that the lake, which

once had clear and sparkling waters, is now reduced to a stagnanl

foulsmelling, and garbage-ridden site. It further states that the water
body holds immense ecological importance for Dal Lake, as it plays a vital
role in regulating its hydrology. The article reports that Brari Nambal has

suffered yeqrs of neglecl largely due to the absence of sustained

conservation meosures, widespread encroachments, and unchecked

*q1*^-
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potluuon. A conservatrcn prolect was reporceuty lormurutea tn zatt>,

following a media campaign, but the article claims thqt no substantial

implementation has taken place since.

The news item stqtes that no scientiftc studies have been

undertaken to support the restoration of Brari Nambal. It also notes that a

significant portion of the lake hqs been encroached upon, especially from
the Baba Demb side. In the absence of regulation, illegal shops and

structures have emerged along its banks, Additionally, the area is

reportedly being used as a dumping ground for plastic and other non-

biodegradable waste and even as a loading point for trucks."

In the light of above you are requested to share with this office a factual

status report w.r.t following

a) Actual area ofthe lake and present status.

b) Factors responsible for water stagnation in the Brari Nambal

Lake.

c) Status ofencroachments alongthe lake.

d) Status of dumping of garbage in the lake.

The report should reach this office by or before 30.05.2025

Yours faithfully,

96q"^'^^t-
(Ghansham Singh)fKAS

9lr-Member Secretary
14_s,\-
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J&K PCC

En tt**tttlZzA- PariveJh Bhavan, Forest Compte)Jammu and Kashmir
Pollution Control committee

chairman8Tjkspcb@gmail.com
membersecretaryjkspcb@gmail.com

0191 - 2472881 ,2476925
ITI'WTsA

Transport Nagar, iammu, 180 00(
Sitk Factory Roa(

Rajbagh, Srinagar, 190 00t

NEW OEl,Hl ?024

Regionat Director,
J&K Pottution ControI Committee,
Kas h mir.

No.: JKPCC/Sc./OA- 190/2025/35 Date:31 -05-2025

Sub: Hon'ble NGT order dat ed 29.04.2O25 in O.A 1 90/2025 titted News item titted
"Brari Nambat: A stark faiture Successive regimes faited to restore glory of
Dal Lake's Lagoon appearing in Greater Kashmir dated 13.04.2025"'

Sir,

P[ease refer to this office letter No. JKPCC/Sc/OA190/2025/301 dated 19-05-

2025 on the above captioned subiect. ln this connection, you are requested to submit

the information with respect to the fottowing:

1) Operational performance of 02 nos. STPs operational around the Brari

Nambat take for the tast 2 years.

2) Monthty water quatity analysis report of the Brari Nambat [ake'

Yours faithfuttY,

aGqU^^<-
(Ghansham Singh) JKAS

MemberSecretary Jr. S'
J&K PCC, Jammu

L

v

';\al \"-Lfu
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DEERS.SCTF,/E/20?5.O5.DEPARTMENT OF ECO,ENV & REMOTE SENSING (OUTSIDE 5ECTI) frqze.rt*- I

,Eni
\--=4

Government of Jammu & KashmirDepartment"rEs,qJ:*x#-qy;r,gm,i.*tlg,+sii[!'ii:nsins

l/56E20A/2025

5DAColon, 8.h..,snnagarph. oL94-24945A5
oV,in emai l: dir kers ov.in

fa ithfu llv,

Staff officer or
Ecology, Envi ronment & Remote Sensing

J&K, Jammu

ANNEXURE-A

STATUS REPORT ON LANDUSE/LANDCOVER CHANGE
ANALYSIS OF BRARI-NAMBAL

1. INTRODUCTION
Brari Nambal also called Bab Demb, situated on the north-western fringe
on one of the basins of Dal Lake, has an area of about 43 ha and ls
saucer-shaped basin is connected to the Gagribal basin of Dal Lake
through a channel called Chinar-Bagh Nallah plssing through Nowpora.
The water-body once drained naturally through the Mar c#al, offering
both navigation and periodic flushing; that outflow corridor was fillei

Website: ww kdeers k

Member Secretary,
J&K Pollution Control Committee
J&K Govt., Jammu
No:DFERS-SCTFIB12O2S-O51VS6BZOI2O2S Dated:26_06_2025Subject: Submission of Land-Use / Land_tover Ch;;g; Analysisfor Brari Nambal (OA t9O/2025 before Hon,ble NGT)

Sir,

,rI-Otl_ r-elg! to your tefters No. JKpCC/Sc.10A-L90/20251379_382dated 31-0s-202s and reminder lro. ]rpccTsc loA_tso;Dor,iiti_iladated 10-06-2025 seeking a sateilite-baseo'iisess.ent of historicar
la-nd-use dynamics around-Brari Nambar (Bab Demb) ror incrusion in tGaffidavit to be filed before the Hon'bre Naiionar Green Tribunar (NGT). -

ln this regard it is to submit that the Land-Use / Land-cover (LULC)
Change Analysis Report for the period octobei ioos - March 2o2i-h#
Deen prepared by this Department. The same is enclosed as Annexure-A.
Hence submitted for favour of necessary action at your end please

lssued with the approval of Director.
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l/36820A/2o25

DEERS.SCTF/S/2O25'O5'DEPARTMENT 
Of ECO'ENV & REMOTE SENSING (OUTSIDE SECTT)

3. RESULTS

The post-classification comparison

i"ni'.ou", in the Brari Nambal lag

unJ zozs (Table-l)' The total ma

ilu, .ot'nr.ing Positional consist

losses are Pronounced '

reveals substantial reconfiguration of
oo-n;il ltlo . frinse between 2oo3

;;;i;;";-r"mains constant at 57'88

[llv, 
-no*"rer, 

class-wise gains and

The most striking transition is the expansion of built-up surfaces' which

rise from 4,32 ha to l'1'ti ha-an increase of 180 % (t0'05 ha)'

Comolementing this t';l:;o* *"'iv-oo'ur"s to 2'58 ha (+17 oh)'

reftetting landfilling in the lagoon'

Hvdrologically, two opposing patterns emerge' Open water nearly

doubles-from 4.85 h.";; i"o.dt-hu t+rzo 7o)-.largely due.to t"-1:-"-11

chanqe in the emerg"ntiiouiinl vegetation,' The area under sewage

treaiment ptant (srpi'*rnir"-'"-pands bv 0'53 ha \+2L'6 o/o)'

denotin g augmentation' Jt *tl["*tter-i'randling' capacity' Sewage Line

d u r n g th e 1 e 7 0 s, 
- - :.,l1?i;X,'rl 

:it',:JJ :lH1t{{ 
I 
:"fr ]H}l?, *:E :

:,oil:1I::il'';illlJ:i:;i,i"'' "r", 
u ny-T!",n" 

hu man settremenrs

i[il:':;lt*r'nm::;ifi:&'*J::i.':.Gilnrraicarcnmen'l
of Brari Nambal i' to'npo'J"a'-oiihitrlv pop'lated ireas of Srinagar ctty

I L i, i, 
"' 

i" ine .' 
"' " ::,.'l ): 

;:l 
f :[ ;i };: t"ml: :?: ".'.:' ll I[

5,?",""1 $*?:x,'.;[:'1!i'Ji'1"''""i't' ii11 'r1-t1''ar6ini 
nrinsins in huse

il".]]in'5i "i 
i!*ug" fini their wav into the lasoon'

2. MATERIALS AND METHODT *o benchmark dates: (i)

Cloud-free, pan-sharpened optical .t-t"n"t i9l:.atic, 4 m MS) captured

::*lt3.?;il;lt'l".ul:ulllf*tt{T"'Ji:'T':H:;:s,i[iJt-::;
in".lav"il*: J stri p ( 0. 3 m p a nch romali!' 

-'- 1""r';Jr;"';;;;;trica.t ty

[il:["*:,'1"",:,".".t'1i"iulti"it"ii;;o;';-totnsure-strict
;;;;i:;;;;e1':yr^,1":0,;#if :',.W;lJ:35ff f .tJ!.[,:',"!i?,::l
The datasets were cllP

havinq area or sz'aePil'Cr"l" ir'-" tin" :P;titi 
resolution' 11 land-

use/land-cover (LULCi 
'citelories were ma'ooed through on-screen

visual interpretatiol "';;ii;itit"iiott 
in attcts' The statistics were

derived for both tn"'vJur.! I",J-tnungu o"t"tiion proceeded through

c o m p a ri so n : th e tw o' JJtlt r t v iit * ;1"- :o-* 1]:,',11" :t"".tt""l J:f ;:il?'l;l";'fr;;;; t"tti'' rn" resultins th?l-s:-:
thematic maps provrde'-a nusis f6r assessing two decades of land-use

dynamics around ulii" rtT"to"l and inform targeted management

interventions'
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DEERS.SCTF/8,/2O25,O5.DEPARTII,!ENT OF ECO.ENV & REIV1OTE SENSING (OUTSIDE SECTT)

has been established around the eastern periphery of the Lagoon.

Table-1: Iable showing land
2003 and 2025

use/land cover change analysis between

l/56A20E/20?3

Area (Ha)
2003

LULC 2025 Area (Ha)
2025

o/o

Change
Agriculture 0,93 Agricu lture 0.63 -31.90
Built-up 4.32 Built-up 12.11 780.27
Floating
vegetation

19.84 Floating
vegetation

18.30 -7.79

Open Land 1.46 Open Land 2.58 76.84
Open Water 4.85 Open Water 10.68 120.33
Park 0.54 Park 0.38 -29.82
Plantation 17.22 P la ntat io n 3.09 -82.0
PIayg rou nd 0.73 Playground 0.71
Road 5.48 6.18 12.80
STP 2.44 STP 2.97 21.60
Strea m 0.03 Strea m 0.0s 65.81

Sewer Line 0.15
Total 57.A7 57.A7

LULC 2003

-2.82
Road
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l/56820E/?o?5
DEERS.SCTF/8,/2O25.Os.DEPARTMENT OF ECO,ENV & REMOTE SENSING (OUTSIDE SECTT)

IKONOS-2 Satellite lmage of 18 October 2003

Y

High Resolution Satellite of Brari-Nambal 2003
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DEERS.SCTF,/8,/2O25-O5-DEPARTMENT OF ECO,ENV & REMOTE SENSING (OUTSIDE SECTT)

Maxar worldview-3 Satellite rmage 22 March zo25

l/55a20E/2025

igh Resolution Satellite lmage of Brari-Nambal2025H
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DEERS.SCTF/8/2O25-O5-DEPARTMENT OF ECO,ENV & REMOTE SENSING (OUTSIDE SECTT)
l/s5E?O8/2025

LULC lr/ap of Brari-Nambal 2003 N

A

0 75 150 300 Meters

Legend

iIJ eg,i*t*r" ! eunution

! eum*p f ehygrq,no

$1Tl Ro"ttng r"getatbn I Road

EffiilopenLano f srn

! OnenWater I Stream

ffi e"* il w"brrogs"d
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T

Landuse/Landcover Map of Brari Nambal derived -using 
IKONOS-2

Satellite lmage of 18 October 2003
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l/56E208/2025

DEERS-SCTF/S/2O25.O5.DEPARTMENT OF ECO,ENV & REMOTE SENSING (OUTSIDE SECTT)

LULC MaP of Brari-Nambal2025 N

A

e rrt

o 75 150 300 Meters

Legend

l]-1 nsriculture ! naYsrouno
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Landuse/Landcover Map of Brari Nambal derived Maxar WorldView'3'- sliellite lmage 22 March 202

\
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*nnaara- 1

.#Lffifi
Goverrrmrrn(

OFFICE OS "rHI,

Kasltmir

. KASH]IIIR
Srinagar- ) fi{Ntfi*

Ttl"lix il]91-231i,\11
)r<C>{

\,lember Secretary

"l&K Pollution Control Comnrittee.
.liunmu

N0:- N0:-PCCIRDK"T' l.ah- Coord iOA,. 15-16,, VO-\* Dateri:- 12r,08,,20?5

Srl

Subiact:'OA NO.l9$/2025 Aleu,s ltem litled "Brari Nambal: .4 stark faiture .S,ccss.ri,e
regimes faile{ ttt restore glory of Dal Lake's lagaou *ppe*ring in Greatei Kushmir dated
13,$'1,2025"

R efe r e n c e : - Y o u r I ette r n o. J KPCC4S c./o a- t g 0/l a 2 s /3 g s d at ed I g/0 s/2 0 2 s.

.'\ptr'1-'115 to tllc strh.icct ancl reterence eiteii rlrorr. kindlr llntl encloscr-i herc..iith thc cleurilr..i
itlspectiotl rtrporl of lSilrinun:bal Lageron lbr {arour ul'inlilrr:rrtion und tirrther nce(rsrt"\ auriil,
ple trsr:

s ( (r) (**) Yours fnithlulll

*f,^,-..--'
L' .r-h Joshi) SFS

('irp\ tr).-

I" Lab Coordinator for infbrrnation ard necessar) follorv up action.?. P A to Chairmarr JKPCC. Jarnmu tbr information to rvo$hy Chairman
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rxsPl,c:'l'1()\ RIil){}R"I' 0r t}..l,RlNA}tBAl-

llarincurrhal l..agoon is a small but ecolugicall-r- irnpt]rtant lvater [:od1' located witirin ths

Dal t,ake ccosy'stum in lirin*gar, .lflInntu & Kashmit' itl i4" 5'!).2|)ti" N,'7"1o +8' 5i' 174" I'..

l"hc iirca uf llarinambal Lagoon as p*r Revenue rccord is 43,t1 ha the {ilS imagc sho*s t}re

*re a ttl'iair.u is 't L7l ha 1 sourut l)l,llltst

I'irg Ingo*rr is inmrr:snrrectiJd uirh llal luk* through l\orvpora i:hnnnel chnnnel.s anil is

ce.lt,gicallr irpp.11lnt 3s it hclps rrr lcuultrte [t'tlr1rlorrr ol'l)rrl I trk.' h1 rclcirsinlr its surplr:s

\\llcr> inlo rivcr.fhelurn ria a crrntluit al I'att-:h Kadal area. Once knttu'tt lirr its ecullrgieal

r.ich6ess ancl srenic bcatrtl lhe lagoon is trucing ssvijrt: cr,,ological crisis rlttc to rupiti ;'rntl

unplarurecl urhanization.'l'he main envitonmentitl issttc:3rc csccssirt'u'ecrl [rt]\\lh-

c,croirchnlcnt reducti6n in rvat.:r claritl ctc. Whitu rL:st(lratiolt cltbrls hale inclu,.leri btriltling

r.valkways. oru&rnunt&l t'enring. liruntains. a thexl c$url. atld a jr;tt,v'." view point ' In complitnue

rg rhu rJirections the lagoon was inspeuted in month ol' lvlay.20l5 *ntl June 2tll5 ond

lollorving ohserlati$ns $'ere made:-

1. STATU$ OT SEWACE MANAGEMENT

Disyxal of untreated sewage inlo an,v *ater body is the prime reason for degfading the

quality of wilter. Such practicc lsads to nlany problems like eutrophitation, spread *f

diseases. and augmentation of dernand parameters like hiochemical ox)-gen demand and

ciepletion of dissolved oxygen etc. During the current inspectinn it was ohsen'ed that the

managemstrt of sr:wage in Babedem sfea is pr:or ilS twi-r drains near llabadem area gets

emptied into the lagoon which is main source of pollution that has atTected the overall hualth

,t

N0wt-Sentiilet-l t1023)Maxar lmage 04-12.e0?39Ol Toposheet 1967

ril Itt8[

fr
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of the lagoon .'l*he accumulation of untreated sewage into the lagr:on has made the lagoon

stinking.

It has betn ohsurved that trvtl Ser'r,'agc-l'realntent Plants tS I"Ps;. rvitlr treiitlll$llt taliitcilicr trl'

l6.l Ntl.D ancl l?"1 Iv{l.D respecti\'el}. are l*cated in the r,icinit}'of the l}arinanlbal arca. ()t-

rlrssu. onu S'["P is *perited and nr*intained h1' thu l-akes ilt:nscrvalic,n irnd !{attugt:nrtnt

ALrrlrgrit5,(1.('N{,'\). which ilischarges its treated etllucnt intu thc lagotn.'fhe u&*r S'l'l'.

cornnrissigned b1. thc llrban l:nvirorurrental lingineering Department ttiE]:D]. rcieascs its

lr'aste parliallf into br:th the lagoun ancl the Ril'er.lhclunl.

Ilorvcr,er. borh {l'}}s havc hcern liruncl not (}pcrating as pt.r tlre }rrescril'rcd ptrmissiblc

lpillpldtll stal.lar',.1s tllpn'[rie \(i I r ('or]so"pr*rrtl1 . u sulrstantiltl rtrlunte ilf itrirdcqtratcll

trL:iltcd sc\!agc is huipg ilisc[argcd illtr tirc l3g1.it]11.'l'his hits resulle,l irt I rttltrlicJ

dere riprarilu 6t'r.vat*r qualitl. charactcriz-cd h;- e le iritcd levcls ol" lSialt;gical Oxl gr:n l)e ttt;"trtd

(BgD)- Cheprical Oxl'gen Demand (COD). anri nutrient conuentrati*ns. .Analysis rcpt)rl is

cl'Il:l 0ser1 as Anntru re-l

I
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Ilischargt of untreatetl ll'aste intu lagoon

:. Sl'Al'LrS Of SOLIT) lYAS'fE MAI'iAGIIME,l\T

l)uring tirc ilspection trl'rirc lagoorr. b.rth biodrgratleblc anil n.irt-bi0ilt$,rl.llrblc s,.rli.i

$asts lva$ phserved scatteretl al6ng tlrc periphery and at uertoitt locations viz^ Kuolip*ra

.Baba llenrh. l:eth Kadal entry. l{e*r Shar Khas fia{e and rvilhin thu litgu*n. }{trw*r'er.

n:a.iorit,v cll'the l*guon are& app*{}red to be lretl lron: solid wilBte uccumulati*n.

'l'n prcrr,enl liurher ingress of rvastc lit-rrn the Dal *ntr1' point. a mctallic har scr*cn has lr';)crt

installed. 'fhe arrested solirj \{&ste is manually lilled and clcancd at regular intcrvais' SinTilar

irlr scrcelr,: ur:ri lrls(t lt:rrtri'l ut lhu trir poirtt uhtrr'lllritlontbal rlllcr tltius it'tttr tltc Jhclunr

l{irr'r. serving a sinrilar purp()-{c.

l)e:pitr: thcsc rri,iasurrs. il scrtion oi'thr: las(\(rn is treing misusutl its l]n inli)llttltl tlLitliritt!

ground lrv locol rrry'r:l*rs tkahadi u'all*s). partiuulnrll ti"rr p]ustic und rrthcr lli)n-

hio6*gradahlr: rnaterials. 'l"iris unauthr:rized activit.v prlses a signil'ic*nt threat t$ lhc eculogicill

l'rellth <lf thr lake.

J

.1

m
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3. S"I"A'I'I^ ] S OF' ]\{ACIIOPHYTIIS

l:x.cessiye nutrient inl]o* liam surnruntiing catchment ore&s. cnrrthincd rvith thc

dec6mposition pl macrophl,tes lvithin the lagoon" has led to ranlpant !'*gelstioll gro\\th.

adversely inr*p*cting the lake's ocological balance. A strategis and comprehensive

managernsnt plan is urgently neetJed to control the proliferatiun of aquatic weeds-

'l'he lagr:ron is notably int'ested with eimergent macrophytes. parricularlv in zones where

treated wasrewater frr:m the Sewage Treatment Plant {S'fP) is discharged. This nutrient'rich

effluent---especially high in nitrogen anci phosphorus-has triggtred frequent algal bloums.

further deteriorating rvater quatity and threatening aquatic life.

Emergent M acrophytts w ithin lla rinnmh:tl Lngo*n

3. C0MIIERt'lAL A(:'rlYl'[l]:s
'l'he c.rnrn,":rci*l estahlishrnents lining lhe lSrirri \iurnbal Lagotttt. p;rrticr"rltrrlf nlong llt"

flaba Denrh sitle. are rnostll infirrrntl markets- incluiling scr[pr tltaltrs. attttttlliltirt rcpair

sherps.Scrrice stations sr:cr:llel-hatld 5loldr' plltnt nrtrs''rrics' ltntl sntlll rtadsiilc l*ndtlrs^ l11

firct. thc ;*cn has ell'ectivrrl), [.:ecomc a makeshili market tirr r.lrriorts llnods' olrrjn

accCImpanietl b3' the iSurrrping ol'rvnstc antl tlon-biodegradahlt materials

5
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S.Water Qunli{ Assessment of Barinamhal Lagoon .

tluring the inspection *'ater sarnples werc collected at 4 lotations liorn tsari.nambal

Lagoon "l'he lvater samples ol these lncations w'ere anal.vsecl l'crr various Ph;*sico-chenrical

and Microhiological parcmeters which include some key parameters $uch &5 pH, D(),

BOD, Feac-al colifurm which are critical to aseertain the $tatus and water quality. 'l^he v""&ter

quality analysis data is enclosed as Annexure-ll
'lhe analysis o{ samples uolle{ted at ditTerent locations in<Iicate that water qualiq' in all

monitoring locutions ,fo*{Rl**t prirnurr* water quatiry"triteria i.e '(lluss B' (()ut d$or

Bathing Orgrnisetl) in temrs Dissolv*d ()xrgen Biochemical Oxygen Demand and lbar:al

cr:lif,rrrn w.hich can llc attributed to sddition of sewage /domestic rvaste into tht wttcr

body.

lr\''ater quality Mon itoring

Flnc.rparhlnept o"f,. Ba*na{nbql lqgoon:-

On the basis of inspection it see*rs tlrat Bari Nambal lagoon is frcing significant

d$cr*&ehrnent, leading t+ a reduction in its size and contritruting to i* degpadation. Flarnever

tu know the exact encroachment of th* water body A farmal sommunir-,ation h$s been sent tn

rhe District llevelopment Commissi{:ner, Srinagar. requesting verified details $f encroa$hed

portions. Response *iorn their side is awaited

N O : -PCC/RI) I#W. Lab/2 5-l6limsp/ I 0

Dated:-22l{}8/2025 *-}E \.--\ \}.l}r--/ \ tr]

I/C \Vater Ltb
firinag*r

Lc-ttr,ru enet^tat an d:nrae*,uxl 3 ,

6

unal
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.l&l{ Pollution ('ontrol Conrrnitttc
l{aj iragh.Sri nagar Kashnri r

S-*€.),. * l

ItcJrort N o: - t)('(.],'l{(J}i JW. 1 .ilh1 A lt "l'i 
I t I'lt)

Date. -22108/2025

Perforntancc reJ)(lrt of Variotrs STPs arountl llarinirmhal l,agoon
r(

It i.s urlvisai thut trtatcd rruler-from tht S'I'Pt thttultl hr uliti:el -lbr tc:tit'ities likt irrigtttittn, cr"tslFud 'irtrt ,inlustriol use elc itttltrul ol

iischari;iu1i it diru'tl.t: inlo lhe wnltr htttlict trt thul tt'flltr h*iiet *rrr

lll t'ulur's ttrt' itt tttg I a.\L'tt!.1t p ll" &"1 rfirltrttrttt'r'

\rtl<';-'l'Jti.t,.ttttrlt\t\ rt'!|t)r'l itt'rtttiittt'i/ rtttll !rt rl1'' t117np!gt i"111a1lvt"tl

he prevtnlcil -l ru m .t' u rt h ar deterioru I itt tt

)
---*&*-.J.,* il

S.no
STP

I,C&TA (

6.1

ll;tRINA
7.1 ULD)

It..tw p1\Al-

l(rlrrus its llcr I.lon.hlt
Fi(;1'

ffiv.rr;l tRlt\ I \tt"\ I

tl\,\l.l.lllll\l
sl.\\l) \lllh ( \\

\{It.t}.n..t) li\ \t( )1..1.&

( ( )1.i.'1il':tll?

Ilatc of pling

I{A\Y y1r*il_

I8-0tt,2025

I AirI'em rlturc 23.2 ')
) l

., Wilter'l'trm t'c :4.5 lrl ?4.:i 14. I

Irll 6.96 7)1 7.1 i.2 5.5 to 9.0 6.5 to (r.{l

{ Ilissolved ( ) 5.2 r.0

I r)l
f Chcmical 0x l)cnt:rncl 412.0 r l:.0 je2.0 50.0

6

"olJiochcmicrrl ()rvgen I)emnntl lirr' 3rl:trs

itl 2"1'('*
I ()9 I8.70

82 10.0 J('.0

7 lrh t.5q8 1.479 I .5S3 r "lli 1.0

It Antmonicll Nitro I I3-N ) :0.11 I (r.-14 2l .17 l0.fr

9 (lhloritlc 56.0 52.0 61.0 51.0

r0 Total rii.0 n8.0 20.0 <t{10

il 'fotal llissrtlvctl Solids Ir4.0 I17.0 142.0 I0"t.0

ll Faecal Coliform(CFU/1 00ML) 4q0{x)t) lJ.l0r)tl0$
10O desirable -230

< I0ll{l

llC Water Lab )-Nollr UC $t'ot i"e

18-0ll-2025
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Watcr Quali

Q'ntrru< J!.

The J&K Pollution Control Committee
Rajhagh'srinagar Kashmir -** .,,f_?$3;,X#h1',\*i:i-r6,'-r{

Char:lcteristics of Brari Ntmb:rl ftrr thc lVlonth of Atl ust 2025

BrariNarn
Outlet

Altvalues are in mg/lexcept pH,Cottducttvity Turbidtty & Temprature

(-

)

Brari Nambal
(Noar Gousia

Market)

Opp. M.P.M.L.H.
School

Brari Nambal
lnletS.No Parameters

18-08-2025

Primary water qualitY

criteria for Bathing
( class B)

18-08-3025 118-08-2025
23.2023.10 23 2023 001 Air Tem
2s 6025.60 25.502602 Water Temprature

6.5 -8.57147.O1 7187103 PH
275.00264.00254.00247 0AConductivity4

146 00 147.00136.00133.00q TDS
2 Smgll2.101.50 1901.206 Dissolved Oxygen

80.0640 72 00s6 007 Chemical Oxygen Demand

S 3mg/l10.006.80 8.10750
at27"C

'Biochemical Oxygon Oemando

o,223 0.222010.07sPhosphate(PO4-P)9
3483.40176 2.38Ammqnical Nitrogen (NH3'N)10

18.93020 3016.2113 0211 Sulphate (S04)
202 00 236.00138.00126 0012 Hardness
40 88 40.0844 8836.8713 Calcium {Ca)
24 30 33,046.318.26Magnisium (Mg)14

13600130.00 128 00u2ao15 Total Alkalinity
20.0016.00 18.0014.0016 Chloride
r6.0016.00 't2.00011 0017 Turbidity(NTU)
0 0880.0320 048 0 08818 Nitrate Nitrogen{ NO3-N}

0.1 34 0.16300.1210 137Nitrite Nitrogen (N02-N)19
12.0010 00 10.00r 5.0020 Sottiutn

3.0 5.03.07021 Potassium
500 desirable '2500 Max29000 790003500005400022 Faecal Coliform(CFU/100ML)

Thrs analysis repql is confined only to the samples analysed

@tubt- llc .l./ i).(}G
8 ya

Date of SamPling
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*firly./rt&tt,

tir:H
-

! ffi
{icvernlrrel( r:l'.lunrrrru .t l{ashnrir

,t& N x)1. t.t :'t"tO\ ("oN"rR()L C{)t.1MI'I, [[
{)l"n( t ()t"fHI Iil (;t{)\.{L t}tIlF.('T'ott _ t(..\sH}tIn

r. ;;l-i1.r,;. li j,tr, t ).itli.ti Jirl,lt r.,i: ,:,,1r'i',,.,,.r;.;r,i,,,rri \,.'t.l: ;-11:,.1 .\)",1t;,lf.J!,-.,,iil!!ri\
^ \\-ii.l,'.r,1:,'11jit j ,,:... . J ,,r .rJ!- ...1,..,.;: ,..*1.!l,tr ,i .t.t-it: ,,, i lrt,.

!'ours

llon'hlt \(i l' \Iatte r'
"l-hr Ilislrict llr'. r.,lu1lln('nt C'onlntirsilnt.r.
Sri nlg:r r

\{.):- \o:-p( ( i:DK, Lub- (,rrot.tl \(il . 1i-}6 d*i . Ii l)iirerl:- l_i,*5.2U].,

Suhjeu: Requets,rfor o.f Ililrinantcl l.ogoott as per Revenue Recurdt.

.4 :,*l n rA .ffu i ltu's .tuclt,r'r'ilr,
eppeilring in Greater fiitshtnir dutud

Sir

In relt'rcncr io the subi.ict cited ubove, kin,Cl;.provide the t*tal nrea ol llarirambai
l.agoon. aL"rng';rith prucise liicational details olanl e*cr*ar,hsd portion\. if an1. nithin rh.'
lAglxrn'S OYCra I I r.\piinSr:,

I ilir i:rti:r'tl-r,;i .ill ir ersCltti.:i l,,r ]uL'i,s::li'.\ irrilrr\\ -1i1 ,r .[ .rr1 ;l] c(]rriiliilrii.v r, iii: !ir.
I'it:n'blc \(,i-J-,,;-ier regrrrding polluriun Jnd erlr:roachrnsnt in [JarinarnLral Lag,,ri;n..\ linrL.ir
response rvill ht lre&tl), appreci*ted. as it rvillaicl in iicc*rate repotling &nd docuntcntiitirrtl

Kindll s:r),!Lrrti rir,rt veritled details are corrrnunicated ar the earliest.

lirithfulli

f!-

Crlp'" ti':-
l. \'lcntllcr lcci'fltlr)..1 Kl)( ( .litrtutrri itrl inlirrrn;tii,rt I itr: ii rrt r,r-]',.,ltsa i., \.,.1: ,Jltr' j'

r:,r.lKPi ' ,(-),\lq0 l(ll5 1{ti cirrcd l.l {}::t}lj
l. Di:itrlct t 'llitcr P('C'srirragirt' lor irtl'irnnuliirn alrd lllli.rri Llp itc-rirrt't.

56



$rtnQpLvlz- /o

J&I( f rkp Conservation db M'nage'nentAuthoris
Dock-yard Cr:mplex. Ishber Nishat, Srinagar, 19ll2l

websile: www.jklcma.jk.gov.in emoil: vicechqkmon-jktcmo6ik.gov.in phone No. ol?a-{sol426

The Member Secretary,
J&K Pollution Control Committee,
Srinagar.

\
No: LCMA/ aE\ \k.:\ Dated: bS-os-zozs.

Subject: Hon'ble NGT Order dated: 29-04-2025 in O.A No. 190/2025 titled News
Item titled (' Brari Nambal: A stark failure Successive regimes failed to
restore glory of Dal Lake's Lagoon appearing in Greater Kashmir dated
13.04.2025".

Reference: Your letter No. JKPCC/Sc.iOA-$An0251387-390, dated; 3I-05-2025.

Sir,

Kindly refbr to the subject & rel.erence citcd above. ln this context, the

requisite inlormation is enclosed herervith tbr turther course of action at your end.

Y

v{
Salcem

Vice Chairmar
J&K Lake Conservation & Management Authority

Srinagar.

Copy to the:
L Superintending Engineer, J&K LCMA. for information & necessary action
2, Law Officer, J&K LCMA for infbrmation & necessary acrion.
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Info ation Requ ired by J&K Pollution Control Com ittee

l. Area of the Brari-Numbal.J.asoon:

The tsrari-Numbal Lagoon water bo<1y is acting as an outflorv hasin tlf'the Dal Lake connecting

it finally to river Jhelurn through 468 nreter long cut and Covcr Conduit linking. The waterbody

is connected liveiy. with Dal lake through an open channel callecl as Nowpora channel

approximately half a km length.

As communicated by "l'ehsil6ar, Khanyar Srinagar vide letter no' TKS/OQ/676-77125, dated:

lg-0g-2025 (Copy enctosed as Annexure-A), the Brari-Numbal is a revenue village of Tehsil

Khanyar. wherein some portion is in the shape of waterbody commonly known as "Baba Demb

Brari Numbal I-agoon". Howcver. no entry in lhis regard is recorded in the revenue records'

'l'he ,,Baba Demb Brari-Nunrbal [-agoon" is existing upon many survey No's including

proprietary as well sarkar comprising of 858 Kanals l0 Marlas. Out of which 618 Kanak 04

Marlas recordecl as proprietary and 240 Kanal 06 Marlas recorded as Sarkar. Further, the

lagoon is surrounded by ntacaclamized roads on spot' 'l^he google Map is enclosed as

Annexure-B for read--v reference.

2 P an a the

Mosr of the Conservation and Management Projects/Plans/ measures taken fbr the Dal and

Nigeen Lakes are also extended to the Brari-Numbal Lagoon' Howevel, due to its huge area

under the proprietorship of private parties, the dredging and other developmental works got

hampered as the land owners showed resentment and didn't allow the Authority to carry out the

dredging and other works which has badly aflected the other restoration measures being

undertaken bY the AuthoritY.

A) Proiects/works completed/under execution:

l. The 46g mtr long Duct/Conduit connecting Brari-Numbal to River Jehlum starts from the

soulhern edge of Brarinumbal Lagoon, near Rainawari side, and terminales at the River

Jehlum near Sathu Barbar Shah. It was constructed during 1995-96 under the Dal ['ake and

Catchment Area Development Project with cost of Rs 0'94 Cr under the state Sector and

supported by MoEF, Gol. 'lhe main purpose of this duct is to regulate the water level in

Brarinumbal especialll' durlng monsoonltloocl seasons, and to prevent backflou' from

Jehlum into thl Lagoon and also allow occasional flushing of stagnant water from

Brafinumbal into Jehlum and reduce eutrophication. prclvided gates are opened during

II
controlled flow.

The settlement of se4iment load/suspended rnaterial is bcing clredged out with appropriate

frequency to keep the water bocly navigable. 
-fhe 

recent requirecl dredging worli has bcen

executed by J&K LCMA viile allorrnent order No. LD-ll/732-38 dated:04.07'2020 with a

conrpletiol cost ol'23.7$lacs (Copy enclosetl as Annexure-C)' The water body of Brari

Nambai Lagoon gable

/
h } "\, uL
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III

IV

V

The J&K LCMA has installed many aerators fbr aeration of the Lagoon at a cost of Rs.40.52vide allotment No MD/LDA/1908-1915, dated:14.0g.2020 (copy enclosed rs Annexure-D)' Trash booms have been installed across the Nowpora channel at Baba Dawood KhakhiBridge and other incoming drain outlets along the western shore of Lagoon for anesting theflowing garbage and wastes. The work has been executed vide allotment No. LD-lsyl403-09 dated: 14'08'2024 at an allotted cost of Rs. 15.21 Lacs (copy enclosed as Aunexure-E).
The collected wastevgarbage at these trash boom points is removed periodically thmughIabors and disposed off properly. The solid waste management of the Lagoon is cateredunder the composite annual contract of solid waste managa*"n, of Dal/ Nigeen Lake. Thecurrent contract has been allotted vide allotmenr No. LCMN}| 0f 2025-26 dated:48.04.2a25 at an ailotmenr cost of Rs. r77.55 Lacs (copy encrosed as Annexure-F).
The basin is already delineated/ demarcated by way olpermanent macadamized roads, footpath' In order to restore the Brari Nambal Lagoon to its original state, various works fbrRejuvenation and Revival of Brari Nambal Lagoon were taken up under Atal Mission forRejuvenation & urban Transformation (ARMUT) by spending an amounr of Rs.g.76 cr asdetailed below:

Further, following works for Integrated Development of Tourisr Facilities at Brari Nambal
Lagoon under PMDP were arso undertaken for a torar amounr. or-Rs.6.27 Cr.

,*
,/r*

I
I
!

*

o. ame of the project ear

pletion in Cr.)

patch works of 250 metre each (RD 0 to I

uvenation of ambalBrariN -IPhase t9-20 t2

uvenation of BrariNambal Phase -ll :

A works KadalSaidaDredging to Nowpora.
B works Dal toDredging babagate

Bri

019-20 .32

of BrariNambal Phase -III:
and beautification of temple along

stabilisation of premises

uvenation 19-20 l9

of BrariNambal Phase -IV:
Manual/mechanical dreclging
BrariNambalLagoon

Construction of 1000 meters Walk wav
slope stabilization
Solid waste works.

. Restoration of damaged etectric poles.

. Repairs and renovation of existing
fencing.

J

4

5

2

6.

venation

S & lnstallation of aerators.

020-21 r3

'fotal
76

ect

ponent
sub-component ear

in Cr.)
I ea of food c()un near t-22 t.7a
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ood Street

The Brari-Nambal Lagoon is also covered under annual upkeep and maintenance activities

viz. seasonal de-weeding, collection of solid waste material, aeration, etc which are annually

under taken for Dal and Nigeen Lakes. Last two years details gre as under:

The Research & Monitoring w'ing of the J&K t.ake conservation & Management Authority

(LCMA) comprising of 04 No of scientists and subordinate technical assistants working on

the lake and are doing continuous monitoring and observations for the parameters like

i. Physicochenlical Parameters

ii. Biological Paranleters (Micro llora and fauna)

VI.

VII

VIII

iii.
iv.

Status of fish.

Macrophyte studY

Mioobiological studY

The frequent resting lbllowed try reporting and basecl on the scientific opinion, the J&K

LCMA formulates the action plans accordingiy t0 conserve the water bodv bry implementing

the various restoration works.

A
D-

lation of fountain near Shehri

nstruction of central verge

struction of Jetty (flea market)

Khas gate

1.02t-22

struction of kiosks (03 units)

infl

of Inner and outer PathwaYs t-22

of ornamental grill fencing

.10021-22n of retaining wallwall

.48t-72y, laying, testing &

cables mounting of street lights

commissioniighting

6.27

iture (Rs in Cr.)

2024-25 (titr
date)

2023-24
nnual Plan

Rs 4.97 CrJ.JJ3.05De-weeding of Dal-

Brari-Nambal lagoon
I

Rs 2.10 Crr.381.34Waste Management of
ding Brari-Nambal

Dal-Nigeen

Nil12.88Nilof Trash booms at Dawood

Page 3 of 7
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J.

Bridge, Pokhribat, Batapora Nallah'

Meerakshah & Brari Nambal
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IX. presently, the J&K LCMA has zeroed in following topics for research which will benefit the

lake and will become the fruitful tool for the conservation of Brari- Nambal Lagoon and the

conservation of Dal-Nigeen Lakes.

l) Effect of nutrient levels on microbial diversity in sediment of Brari- nambal lagoon'

2) The co-relation between water quality and microbial community by redundancy analysis.

II

B) Proiects/Works in Pipeline:

Dredsins of Brari-nambal Lasoon:

The removal of slush is being carried out manually on daily basis. However, the J&K

LCMA has planned to carrying out dredging operations through departmental machinery to

remove the land mass and radhs within the lagoon. The shifting of the machinery " Grab

Dredger" is under process.

Pollution Abatement of Brari Nambal Lagoon:

The project "Pollution Abatement of Brari nUmbal Lagoon for an amount of Rs 50.64 Cr

which includes construction of a 14 MLD STP near existing Brarinambal STP of UEED

alongwith Sewer network and other allied works to cater to the discharge of 06 No. existing

drains going into the Brari-nambal lagoon is being taken by J&K UEED under NGT Action

Plrln2A25-26. The DOR for the project is under preparation.

3. Technical & Orrerational details of the two STPs Oneratins in the lake area:

Most of the Sewage coming out of the surounding residential &. commercial

establishments is being treated through 02 No. of Sewage J'reatment Plants having Capacity of

l6.MLD & 17.08 MLD managed by J&K[,CMA & J&K TJEED respectively.

STP Brari-Numbal (New) manaeed bv J&K LCMA:

The Sewage Treatment Plant (S'lP) located at Brari Nambal. Srinagar. was commissioned in the

year 2013 as part of the broader initiative to improve the water quatity oithe Dal Lake and its

adjoining water bodies. This facility plays a vital role in reducing the domestic sewage load entering

the Brari Numbal Lagoon and contributes significantly Io the environmental restoration and

conservation of the region.

lhe 1lrari Numbal S'fp (16.1 MLD primarily caters to the sewage generated from the densely

populated areas around the Dal [-ake and the old cirl' (Shehr-e-Khaas) region. These areas generate

substantial domestic sewage that earlier flowed untreated into the llrari Nambal lagoon and Dal

Lake, contributing to pollution. With the establishment of the Sl"P. wastewater from these areas is

intercepted, treated, and safbly clischarged, significantly reducing the pollution load on these critical

water bodies.

Design , Capacity & other features :

o I'reatment Capacity: l6.l Million Litres per [)a1 (NlLi])

r Technology Used: Sequential Batch Reactor (SIIR)
,///

h^
Page 4 of 7 Wr*L '
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Key Parameters:

o The design of the plant is based on CPCB iSPCB norns .

o The area mostly cater falls and covers on the ruestern fore shore of the Dal lake.

o The plant is situated at Brari-Nambal lagoon in the old city.

o The treated water is disposed into River Jhelum at Fateh Kadal through Brari-Nambal cut

o Presently the plant is catering and operating almost 80% of its design capability

Design Basis & Plant Performance of STP:

I.SBR llased STP at Brari-Numbal
Pammeters Units Raw sewage flow characteristics

T'reated waste wat€r
qualiry--

Flow m'/d 16100
Peak Factor m'/d 2.5

7.4-7.sPh m'/d 7.0-trJ
BOI) mgl t50-270 <30

COD
ISS

mgJl 350-480 <7t0
mEl I 00-1 60

2.52-6.5
0.45-2.2

2.98-8.52

<100

NH3-N mgl >90% removal
NO3-N
Total
Phosphate

mgl >90% removal

mgl >90Yo removal

Colifbrm Count MPNll00 ml

STP B mbal (old) manased bv .I&K UEEI)

The Sewage 'freatment Plant (STP) located at Brari Numbal. Srinagar. constructed by J&K UEED

was commissioned in the year 1988. Total population connected is more than two lacs with inflow

sewage 22-23 MLD.

Design and Capacify :

o Capacity: 17.08 Million Litres per Day (MLD)

o Technology Used: Activated Sludge Process Technology (ASP)

'l'he brief details of both STPs are tabulated as under:

Technolo&v Year of
commissloning

ial Batch
SBR 16.10 2013 r49017

lledlnsta

Capacity,
\TLD

-.+---
vated Sludge

P l 998 2.24 208000 J&K UEED17.08

o The J&K Lake Conservation and Management Authority has recently successfully installeri

Online Continuous Effluent Monitoring System (OCEMS) at five STPs including

Authority
Responsible

for
installetion
STts

Cost
(Rs in

cr.)

Populrtion
Served

J&K LCMA

Nrme rnd rddress of
STP/ Treatment plant

s
No.

STP Brari-Numbal
(New)

I

2.

Total

STP Brari-Numbal

Page 5 of 7
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22.38

357047

62



Brarinambal to rccord various Physio-chemical parameters like BOD, COD, TSS etc. on real-

-vi time basis. This is a step towards paradigm shift towards latest technology and smart
monitoring of eflluent quality. Further, the Phsico-chemical parameters are also being
analyzed in Research & Monitoring Division of J&K LCMA.

o The analysis results of the STPs at Brarinambal samples analyzed in LCMA, Research and

Monitoring Division, Miskeen Bagh, Srinagar on29-07-2025 arc as under.

The STP managed by J&K LCMA conforms to CPCB norms, The same is being now up$aded

under AMRUT 2.0 to improve the quality of treated outflow as per NGT norms. The funds for

upgradation of STP stand released. The J&K UEED has been asked to execute the up-gradation

work and the tenders stand floated by J&K UEED on l4-08-2025 and date of opening of bids is

04-09-2025 (Copy enclosed as Annexure-G).

Further, as informed by J&K UEED vide letter no. SE-ll/406-08, dated: 15-07-2025 (copy

enclosed as Annexure-H)), the project Pollution Abatement of Brari-Numbal Lagoon for an

amount of Rs 50.64 Crore which includes construction of 14 MLD STP alongwith sewer

network and other allied works to cater the discharge of 06 No. existing drains going into the

lagoon near existing Brarinumbal S'fP has been undertaken by them under NGT Plan-2025-26.

DPR is under preparetion.

&A v>

Parameters Units Brarinambal
LCMA (16.10
MLD)

Brarinambal
UEED
07.08MLD)

Norms as
per NGT

Permissible
Iimit as

CPCB
Air
Temperature

o6 28.8 28.8

Water
Temperature

o6 24.5 25 24.6 74.7 5oC above
receiving

waterbody

pH 6.9 7.7 6.8 7.4

T
Phosphate

mgll 2.3 1.3 3.0 1.7 1.0 as T.P 5.0

Ammonical
Nitrogen

mg/l 2t.l 17.4 24.2 12.8 l0 as T.
Nitrogen

50

Nitrate
Nitrogen

mEl 1.02 0.9s 0.7 0.88

T.S.S ms/l 156 32 195 r53 r00

Faecal
coliform

Col/l00ml 500 3200 Permissible
2030

Desirable
r00

MPN/l00ml

Less than
1000

Dissolved
oxygen

mgll 4.4 4.8 0.2 2.4

COD me/l 40r 133 247 143 50 254

BOD mg/l 129 l8 134 55 r0 30

Page 6 of 7
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been outsourced through tendering and is being carried out through Private agency under ProPer

monitoring of the Authority. The details of O&M Contract of SBR based STPs are as under

S.

No.

Name of the STP Date of
start of
Contract

Period Project/

Advertised

cost (In Cr.)

Allotted
Cost (in

cr)

Name of the

Agency

0l 1. Brarinumbal.
2. Nallah Amir Khan

Dec-2024 02 Yrs 4.26 3.50

M/s Ecoo

Chem Sales

and Services,

Gujrat

is being canied out by Department itself'.

[.
Engineer

R&M Div. LCMA LD-I, LCMA

G\
S'/'L,

Y

LD-II, LCMA Mech. Div. LCMA LCMA

t
Page 7 of 7
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Ao"',*r"t -t (CovernmeOt oJ tammu )

OFFICE OF TH,q TEHSILDAR KHANYAR SRINAGAR

The Secretory
LC&MA Srinagar.

No:- TKS/)Q/G7G-17 /2s Date:- 78/A8/2A25

Subject:- O.A. 190/2A25 News items titled "Brarl Numbal" A stark Failure sucrenic
regimes failed to restore the glory of Dal Lake Lagoon appearing in
Greater Kashmir dated 13.04.2025.

Sir,

Apropos to the subject cited above, it is to submit that the matter has
been enquired through concerned field staff and the details obtained is
deliberated as under:

t. That the "Brarinumbal" is a revenue village of Tehsil Khanyar, wherein some
portion of land is in the shape of water body commsnly known as ',Baba Demb
Brari Numbal Lagoon". However, no entry in this regard is recorded in the
revenue records.

2. That the said "Baba Demb Brari-Numbal Lagoon" is existing upon many survey
No's including proprietary as welt sarkar comprising of 858 Kanals 10 marlas.
out of which 618 Kanal 04 marlas recorded as proprietary and 240 Kanal 05
marlas recorded as Sarkar. The details of which is given in the Annexure-A
enclosed herewith for kind perusal.

3' That the Aksi Latha of estate Brari Numbal is in deteriorated condition due towhich the requisite details/figure could not be ascertained. Further, the said"Baba Demb Brari-Numbar Lagoon" is surrounded by macadamized roads onspot. The Googre Map Is annexed herewith ror ieaoy reference.The point No' 4,5 and 6 does not pertain to this office.

Hence' the desired report is submitted for favour of kind information,
Yours Faithfully

il 
*'*'l 

'

copytothe:- -rffim
Depurv commrssroner 

srinasar for favour of krnd inro'rilfr$r&

&
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l\Ir'. /:rhrlor. r\ h rrrlrtl l\Ilrrrlrrrr,
lj:f .!,,. (-rt"(t{(r ti}ti 0t,,j0lir-ror l,.\l(): llrrbibrrltrr h i\lllrrlorr,
Ilr()r Nr,rlr,rrl. Sr.irrrrgrr1,.
(i5 I' No. 01..\l.t t'[t J.s{,1t, r 1.,,

() I / t('t.. ()t Iltt. t.\t,( t lt, t.l th'1.,\ .r il lt.l,ftil.tt,.\.t)t t..tt
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't tt()llt L' \ rl' Il.,lzlt,.'t l'lt/tl

.t,tr-ut '38
fltttcdl. 24

hmnunt, f!

?Q,
Srrlrjcrl:-
Rcfe rcncc:-

i\ l rr u tr rr l/M cc lt rur ir.u l rt rcrl gi rr g ul' l! r. t rin u tn lt'sl l,ngo o u.'l'lris ol'licc Nl,l'No, {t(r ot'20l9-zll, issrrcrl rrnrlcr Ntt. t,D-ll/ l$66-9g
rlulerl:15.7.101().
lls. 45, lltt,500.00

on above rales amounts to
,fvg-tlundred onlv).
,lem.

?he individual rare of the shall not consrue to benc[ mark for cost
items

in seven <lays frorn rhe dare of issue ol tlris al loturent order ard tlu:of45 ([o rg five) calendnr dnys.

r\tlntlt'd Cost:

lrr,rurrdorrLrrh:rlfol-tlcLr.CovernorulJ& K Urt.ilrccortlradfortheabolcnot6dwe,rkiifired rvith you tn thc lbllon'ing qr;,; .;;.;:i"rnr, ura coneJirions wrrich aro reproduced hereundar:-

llafe allotted
Words

Ierrns and Conditioos:-
Ol/- Cosl. of work:

Ihc total cost of work

a2t-

oned rvith
work shall have to be cornplered -rl,hi;;;;;;

of rhar

)

sr.
Nio. (J$1 Units

figures

Itenr

Dredg folng tnagoon tetwa arca in
c_\ a yation oyer areas cxcecdi( melcr nng

5 mdeprh, eter rn width 5a aswell .rnosq
on pl&n) di ofincluding excS'sposal vated

andeanh, lift 2upto 5meter. includin ob
atdumping desired st e km diupto Stanc

and quandty measurernenl betr.i J I at
sits,dumping also crfcariage material onbe
rvithpanl0,ons boatstowing and area of
will bedredging AS direcper ron of site

I t500.00 Cum R.upces Thrrc
hundrcd onll

ofCarriage ma(erial from dumLping
lositc Rakh-arth Bemina 2km includi ng

for eadIoading andary Unloadi atn8
sitedesired directed the concerned

II 500.00 Cum tE.06- Rupms
Ninetr- nlne

only.

P.T.o. *ffru gine er

w
,,():

I
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Additrorrrl

Clk[*rl$t.llsttsr
The trll tlcprrrll rqi6ipl 1t.96h
l$.01.lola rirnrrn rhrriugh JK
\r trfk

sgrr{illsnl for

nxtcult luch,

Itl.166l00/- rlt'lx,silerl lrr
Itank Il/O Klrtrrylr sh;rll

Ul)I

lhe

t{4',t 
...,,*

' il,{-,.
Ilcirv; 'b
'lffi. 

r,nrr.v Jetr.v inrrr;ril"v or duriilg.lhe.Y:::i.:",.:1"^rk' ;t ttctt;tllv

o,'th!'contrae t shrrll hc irrrposal i'p"ittt conlracl0l lrc:klc'i' ttctrvcrirtl{

crecrrtcd lhrdugh s(rlltr olher AgCn$'

0,11. At**ro, '
'l he conknctor rhall clrtrrlc fnnnnl
isrunnce of this tllotmrrrt, fnllurc lc

0.1,,

lltc tvork wilh lhc aulhorrl ywi
fnrmal deed shnll noi ho . ,' ,l|l :';ffi;i,,:KfffiffiH rrq

Ul:

enlnr.ced anri Nl'1", *llrrlrrrcnl shall t* Itindln6 rlpofl lhe t'rlnlIttr;lor

Brnt C.D.
1000000/. trenring lil)tl Nu:"5e0 | .t (1

l)ir ir1i,1'.1;
lo Exccutivc Enginccr l,ake Divir;iorr
in aecordance with Nll clause.

ilt orhcr rrnrs & c'ondirions lha, nnnin rnmc N onvisnged in the NIT. unr, rare rist for

sccuriry dcposit worrb R!,
Hospirrl 0nnch pMged

[Ilesr flnd lhrll bo rclcrsctt

t |atcdfiL.07.2(t20
IJr;.li'r hAs bcCn

Cop.r,
0l/-
02/-
03t-
Ut.

to tbc:-

05/-

&e
manner.
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Lorn
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t8.

rlcl,c

Contplct

I

40.32

Seal &

J&l( LCMA Sgi,.

69



t orflc8 0F rilE EXtcuIVe ENGINTTR TATE
hnnt.*rn*-

No.t it

t&SAGH X},4NY AN

Estimat
ed Rate TfiAt

in AMCUNT

Rs. p With Taxes

t, I
t

d"l' ,

,Ji;,hb_ tafnot_oj
rufoafzn>t

Subject: Installailon of trash bBataoora *",,-." Iltlt :)o9ms at oawood
Rere ren ce, il,;,J#.}. li,# T::i_rr-rh & d,u;;;;;,.*n, u t B ri d se, p okh ri bat,

datertifO.O l,iOZq,._,_^ 
of ZO24-25, issued vlde ito,L D-rlBSS-gOg

Fcr and on t:elrall of Hon,ble Lt.above noted worr is rrerety .;;;;.jlr?fff'Jfllfi,,l!,1?a,, rhe cantact ror thtrates quoted hy you:- ' you 0n the fi:floyring, tirms ,;i;;;i;rns and

i Sl, lltem o
i *o.

r\lr. Maneoor AhnrarJ Roshi,
Reg. No, CE(R&{I) l<

:i;1 $,,;*;; I l,l;1,",iJ,?,?h/ 
s t e ar t L) e t . q ).

R/o: Parrthachowk Srlnagar:.'
PAN: BRApAT?l6G
GST: 0tBRAPA72 16G4ZI/.M,rvo, 7780r]80{J?Ema il ljun aldreshtheGlgn 

ra ll. conr

escription

Qry. E
i2

s

3

120.80

Meter

Conrtnu*d on pe/i:. fle)1,

1.r,,;;$'

4

rL

3793,43
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$rt lt''" l e)f IllI f:Xl !- lrllri'f f.NGt],lf f B I /.rr :.' i..t 
" 

r., l
i.

r!, rltlx*ril tAOH xxAxY*t nffil*c*a

ll,r,lb,)L,
.'l'l't' ',i', ,:ft, ,.r.::,t'i tt.: tt't1 ).,1. ..\, \.,,

of ttrr it*'nrs lltnll nrll hi_rw0vot {r)r)qtnrr, !r,r !}r, ,}
.,. "a t. .,
' : 11 I

lffitnnl.,Trre date 0f stsrr CIf th6 rrfrk sf$r, hr r#rprux,l8slh $.duy*.finnr the daG?tEtffiif thir nnoimcrii'una"r,* wwk shsfl r*B ro e*aorn$eted urtfttn pertuo d Sf, ilqyr qn x. nrns $ m6 nud 6**Br1dr d w M ffi *pu will teil to shrt snd complets the wort wlthrn rtu xilpltahd tkn* f,#rr ,swerentBd under rubs lniUated aCIslnst you and you rvlfl b€ bir€k natsg *rmrdWurdar rulQs.
frrorssruphv of ttp rprl: f!.otarraqrrs of 

^w*rk 
(beforeldurr ry t*w iffrf ,o,fi$40 be lnorpontud yst ,h* ull ddy iionao-by *ri*a* I *ex qiffi.'fig,fr*

ctffs slltn be paid to $ro a0ency on acmunt Of the sam€. '
QS+vel-In case of any deray, inrsaily or durrng tt. **uu* or wa*, s r.n& r&l0qe &n percent of ttre value of the contracisrrall be iffi*d upsr rfie cor6.a6r,b€sdeq reaovery d exua cost rnvorved rn getting the work oo* tiroa i &'d,oryrry & $e CDR shall be forfelhd.
&rFemq]r$:The contr actor shall have to attend rhe Divislonal offke ,erry {,f;h kefilhfrnent rard withln ssven days from the date of lssue oi ttrir atutnclt"or,& 1.rdraul of $e*ssary agreement for this work.

Tne FD& rc.fi
r*4ry,-M.00 deposrted by t,ou 

-ffi.0g.2024 
ard cDR kRs49,889'00 vide N0.3835791 dt:05.0s.2024 through :r aann Upper Sfu 

"t"s*$ae b€ relased onry after the successfut compreiion oini conract and erytr d
DTP.

3,

d"

7' 8e(et-rtion Mo[evil0Yq amount shall be deducted from each runningl final biil rvhkh
shall be released only after expiry of DLp.I' oeFst Liabilitv Period (DLPh shall be for a perlod of one year after date of cornffiion ofthe work.

9' In case of any disputes/differences, the jurisdiction shall be to the Courts situated in
Srinagar only.
All o*rer terms and conditions shall remain same as
wor$GFR Ntl and Manual for procurement of works.

thg Nn of &e

"r/r
in

capy
1.

L
3.
4,

5,

b.
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il

a\rrld(d lo ou on theS. 'l tcm Descri'ption

'l'erms and Condilions: -

-25,

ions and rate.s uoted

iQtr' Unit

i l-obour 5 I 5.{?0

Strrte<tt

contract lor the above noted nork is

/ &
Uttlce of the S
;l,i;ffi 

Hil,$,;[ifi .i;],i,ffi,,,.,*rneer

h,

Subiech - $olid woste Mqnqgcnront of Dol qnd Nlgocn for the yeor 2o25_26.Referencer t, Accord o

: fiff.,*idl,]:ry#;*:* ; ; ;;"-, ffi;,,""3. e-NlI Nc
+ ril ee ti,r g iso :,*f*:fi ;If#J;i,:HT; U,*ffi r Lo he Div is ion rn
s' t'rinures or Meerins nr.Jr,J. *o. sE/LcMAJr;;i;;, dt, 03.o4.2o2.s.6. Lerter issued vide No. ,iiiriro_23, dt. 04.04,zo2s.

-75884t4.

tcrnr.s, condir

ALLOTy,IEAIT ORDER NO: SETLCTW4/ A ? of zOz|_to DATED: 000*zozsFor and on hehajfof Lieutenant Covernor ol Jammu & Kashmir Ul rhc

n0

J. trarls nlSrrgumenl 0[
of I)ol-Nigccn l-ake anrJ inllo*/urrlll:u ,68tu).0u

2. I

LJbr,!, t I i..r20

5 I 5.{30

ril€ in

( 15. t50.ui belorr.)
"t)t.J,

(|-i lJ(r9'oillur)
--l J i.J J

( I i.150 9i, bclorr)
*.117..11

fi:$sos

39?9;ss

?i{7?09

r 7?5

Luborrr

t'

Tltousan<J seven hundrr'<I & Irilil'-tivc ortll')' 'l ltc sunc sltorrkl hc rcstrictctj *ntr rr, excess rvhotsoeve r srtull be,

u

Totel
Amouot rs
per atloned

,1y

I
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allon'cd. I'he iilrlivirhr*l nrl|1 i!l lhC ilt'rtrr rlrnll rrrrt lrrrrvcra, (rrtlrtnto t{) lx; n 1,a,.,r1, ,iln k folCOSI
o{'lhlt itcrrr

l patf gtstrr{.IJUtq otl"ellukfh& I'lrr, rlntt (il'\turl 01 rvorl rlrall hl mctonrd from lio
lhe tlntc dl'i$tinnrc ol'thi!, nllolnlerrl wrlcr

l' VrltdlfS' Df {ont$f;tl 'l'hr clntrnr t rhnll lU r nlirl rrptrr .r l " llnrch ltrX6
l, ICt.1-iq!. k.-r cly|1"lrrllir.rI

r ( irtrl$ttl[ rrf lrtrn,.r.tllt,r'l]ur] irl \\t .\1 il titt a rirrglt rlry lrllr lrlrrchuklq
r'rtrhlirlrtttr,trlr rlt' lirr rr;ir'h r'ru!lplrttrir ti {}l} lrq rrf qnrrcliorri,il r,r{ilrrdld uisl

r (',rrr1pl1rrti ,rl \i'11 r,,,rllrr,tirrtr rrl \1lr,l \\.lrtlr ltprl rlgill"rr,rtCtl lqirrtliOtr,l nntl
(rrlln'tiott Srrttl cr trt tirr a rrrrgfu tlni , {} t}{} ltli} 6l rrurCllOrted $llrilill0 (Orl of lho wotk.

r \rrl prrrrt.linX lhr turnlnrrnrr nulillrt ol lnlrrxrr xrirl 0rll,iprrlent nt illrcrted hy an$i*eq $
*lltllil(li)t\ irrfr1.411111111;11,r,t, l){lr}l"",rl tltc,,;tnlli,ilrerl crtitturlcrnrtaf lltelzalkfatevtrylfuut
rl1.r11 1.111

a

li

tl.(iiliuo ol'lh( r.ril('liorrr,\l t'stirrlrtc eort ol lht' \r'(lrh,

r llthe Pcncltl iiilror.!llls 3s plU,&bl!. lrl tlrc Scrvicc l'rovidcr is cquul or grealer lhar;. I 7t

'r 
ll irthcr rcrms

o[ n'orli"r 2$22/{;*lt zltt

\ tTlStlD of (his n orl'

*,,: l.Ll'aA:Stl7
t)'aw.ABui202:

'.tr\l lor utr pcrioJ of tltrcc nlunths or rllore. it nray lcad to'l''

lhc llcrl.rnnen.'c sccrrril}. bcridcs; blacl Iisting thc contractor.

ernrination of ftc contracl

(1..r. Srjnd Kun'oosa)
nfcr

Authori$

antlcuntlrtitltrrrh;rllbeusptr,lgrt'rntctttfornr25Doubleleaf/i\lrnualforProcurtmeot
7,,1&X l'rrblir \\,,r1... ll.lrrrrtnrtilt L'ngincering tlenrral 1020 lrnd lts lrid dowo iq tlc

Ye*t- t
t-){,f 30.1.-1

.1,.).1( !rlieLY

coqY rc $E:

I " Vise Chairnr,n, JK l'Ct'4A' ibr inti.,rlnatitrl Plelsc'

2 finunti;alAtlvisorlClA0. JK l,Ch{i1 krr irtlbrlnalion'

Exccult vc Lnltiriucl l'l)- I ' 1;i 1.( \{'\" ftrr inl'rrrnuti on & ncec\5arY ucti0n

(ihargu It&h'l v,rtrg. JK l.('1,{A, lrlr lnlortrtatiufl & ncccssary ilctlun

vtu-#

I

I

I

I

i

I
I

I

I
I

&
Srinugur

w

I
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. . ,. r.l i,ll

ICntJer I\rtnilc

Orqatrration Cheirr

Ilng4r f; 1.;p13rrr ta ltufilhrr
tenrtlrl 11r

". .. '. '',..,,., .. , . ,,,,. :

'.',', ::1.'l \: .ar\

,",: .r\ ;\,1.\\..,. 1 1,

Uthln fnvfouil1ttt.l tfiOlflr.r]flg O.prl l3 lnd O blv
16 o, Xllr 26

.1,.:.,.-

I
xru00l t

s,ilIl ,{o.
tnt Srfn*gr

't

Inftrumc{rt typa

i\mand tlrah

CDR {Cash O€poEt)

Oifrlnt
$LNo

Covqr l{o Covcr Typc

I Fce/preeud,rfefifr(al

2 Finance

Dcrcriptlofl Do*mux
ttpc

-fi
-xf,

Arl d.lrufncrcr *
per l{lT

80a

EMD Ammrnt rn t

EMD Fc. Ilpe
EMD Payabh To

Rxed

Superinten{rng
Erlglneer UEEO
Clrde 2nd

4,00,000

i&dEno percr{am

eilO Payaia. &

{.0m

fuecutiv€
Engin€$ s
and o
OwEion Ist
NO

FBe Pe),abh At Srinagar

*EtllfJkll"irli0". rnd commtsstontns of rcrthry w.rc. tra.rmGnt systlrn rt 16,10 xLD

Sub category

Bld Opcnlng flrca

NA

SuXnntentlng engrrEei
UEED Chcle tnd
Srinr6M

iloNo

Commbcioning watcr Syst!tt!
Itth

Worlr bc<ription

Pmdpct Category

8ld Yalldlry(Dayr)

Plncodc

Pt. Bid |,|€rtlng D.tc

Chxl

llhrk:
90

I9000t

NA

Period Of Work(Dayr) t70
Prc 8id l,,leetinc plac& NA

Allow PralorGntl.l
Eidder

Tqnder

16.r0 MtD sTp
Sran-Numbal

NA

as pcr NfT

itA

2,00,00,000

04100 Ftl

--'.-.*

:

I
I

I

IJ

l- I

contract typ€
LocotJon

Prc Bid ltccting
,Lddtc*r

thould Allos ttDA
fcnd*r

Supply lnstallaHon tcrtino
STP Er.ri Numbat t{cw

, . 
"1 

, : ) t, .

Publblred Datc
Sq-Sef':025 0}00 pU

t'
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Documart oownlord / srlr Start

Chrtfl(.$on str* Dtti

oFirr,l,rt:rlr(rlrl liylleni fiovr,rnrndll Ol Jrrnrnu And Kafhmif

l4-A(,Q-)0?q 04:0o DM Docsm€nt Dotflnload / Salo [nd'' Drtc
HA chdrkruon lnd Dato
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@(-
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Ilrr' \'iirr L lroitrrt*,
t,(t.. I ("11\
\r'.rrfr$Ut

\.,.s1: ,j ".,'3 tr .\ tt

$uhjr*r:* ll$n,trk N(i'll (lnlrr rhtttl 3,!,tll.10l! ln t).A. l{xvzttls rttlxl netl ttffi *t&d
osrarl !\rurutl*l: A rrnrk firllurt. ini*.**f"* rqlmc* f*lltd lo rciaott rror! "f 'h{t xlic's !agn$n" apputlng ln Grrnler Kurhmlr duted tUlL2trtl

Kt.i*rtnlrel ll*titg hclrl in tht ofilce uhrmben of Viec Ch*irmun J&K LCMA ofi 24'0&?fEj

('op1'ta thc;-' "'i. - 
fni*f Engin*'' J*K Ul:l'f) fur.int'onnution'

; il;;;ii-; E"'j;;;;;' s&t) r)i'isi,n l:''yuliP' 's':.*g::i 
;i;,* ro hirle*"rNo. st)Dll'195"06,l)atcrt ll,0?n015.

3. f ilc conctrnert'

<x>o
Sir"

$irh rsfrffnct lct rhc subject citcd above. il is to submit rhsl ss ptr th' rcpon 
'Eecitd

tl*m.b.t*utiYc Hnginetr S&D Divisiun l" UEED Srinagu,-the D€t&itcd Proj*t Rryort b bd*g'

rl1t$*J'lbr ltolhrlon Abalcmcnt of Brari Nambnl Laglon for m.omount "l X*6* Cr" rthich

l,*i-{* coosrft}rtion of an t{ Ml,l} srP ntar exisring Brarinmbal STP of UEEO. olong with

r*r**r n*t"r* sn$ uth$ allicd rwrts tc citrr to the discharyc of 6 N9,1is*1n8 dr&ins 
-go-ing 

il*o

&c gr*rinambal lxgoon. The rwrk slandr rctlcctcd in the R^evis.d NST oclion phn of 1ffi5-26.

Yours &ilb&tll,"v,

Enginttr
U[[:n Circle Sriorrgrrr

batod .1.{ "rtr-ws

{'tlr inl'unuatir,rn. '}r'itil 'i* with

I
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*rnp-errru-' il
.uffi',

&
e ovEnHl.tEnr or uut',t U AND KASHMIR

oFFICE OF THE DEPUTY COMM ISSIONER

SRINAGAR
(AMAR NIWAS C O V PLEX TANKIP ORA SRINAGAR)

2472580t2452182
Emarl'dcsqr_ ic.in Ph./Fax:0194'

Member SecretarY,

Pollution Control Committee,

Jammu & Kashmir.

Nor- DCS/ARA/(g01 -R)2025/ qo g

Sub

lVlar AS,

Ref : JKPCC/S c.loA-190t2025t520'523 dated: 20-06-2025

Sir,

has

Dep

report are as under

Dated.- 2810812025

Brarinambal is a revenue village under

News ltem Titled "Brari Nambal: A Stark Failure Successive Regimes Failed

To Restore Glory of D.l ;; L's*n Rppearlng ln Greater Kashmir Dated

13.04.2025".

Apropos the subject and reference cited above' it is to submit that the matter

been enquired through Tehsildar Khanyar' Urban Environmental Engineering

artment (UEED) and District Officer J&K PCC' Srinagar and the consolidated

1 As per the report of Tehsildar Khanyar'

of land is in the shape of a water body

Tehsil Khanyar, wherein some portion

known as "Baba Demb Brarinambal" on land comPrising of 858 Kanals 10

out of which 618 Kanals 04 Ma rlas recorded as proprietary land and 240

Kanlas 06 l\'4arlas recorded as Sarkar Land Furthermore' a temPle exists on a

patch of land measuring roughly 5 Kanals and an approxtmate area of 70 Kanals

is under STP'

i;;;.;ksi Latha of estate Brari Nambal is in deteriorated condition. Hence

additiona|timeissoughttoverifyactualencroachmentonspot.

3. As per report of District JK PCC' Two CSTPs are operational along the periphery

of the Brarinambal lagoon with a combined capacity of 33 2 MLD'

4 That regarding solid waste management, the responsibility for the collection'

disposal, and treatment of solid waste lies with the Srinagar Municipal

,...^.i^^/cinr]\Whichrsbeingdoneasperroutineschedule
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-T

rnstructions

,' AS pu1 reporl of UEED' liquid waste treatment being carried out through two

STPS. The STP of 17 08 MLD at Brarinambal pertains to UEED and the STP of

16.10 MLD is under LCttilA'

The matter is accordingly submitted for your kind perusal and necessary

Yours faithfutlY

\

Assistant r Revenue

flnagal
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